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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 521 OF 2022

IN THE MATTER OF:

Sampurna Nand ...Original Applicant
VERSUS

State of Uttar Pradesh & Ors. ...Respondents

AND
IN THE MATTER OF:

Swatantra Singh

Proprietor of M/s Swatantra Construction

[Mining leaseholder of the Subject Mine]
...Respondent No. 15

INDEX
SR. NO. PARTICULARS PG. NO.
1. Compliance Affidavit on behalf of Respondent No. | 1-13

15 filed in pursuance and in compliance of the
Order dated 17.10.2023 passed by this Hon’ble
Tribunal.

2. ANNEXURE-1 14-19

A true copy of the Consent to Operate (CTO) dated
25.05.2023 duly signed by the Chief Environmental
Officer of UPPCB

3. ANNEXURE-2 20-25
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A true copy of the Environmental Clearance (EC)
dated 26.08.2016 granted to the Answering
Respondent

4, ANNEXURE-3. 26-52

A true copy of the Invoices, Photographs and other
documents Pertaining to CSR/CER activities of the
Answering Respondent

5. ANNEXURE-4. 53-95

A true copy of the Ambient Air Monitoring and
Analysis Reports from 2017 to 2023 and Ambient
Noise Monitoring Reports from 2017 to 2023,
along with the NOC from ground Water
Department.

6. ANNEXURE-5. 96-101

A true copy of the Photographs clearly showing the
installation of Pillars at each and every co-ordinates
mentioned in the EC( verified by the DMO (District
Mines Officer) at the time of the grant of EC)

Sunil Kumar Mishra/ Mukesh Singh
Advocates for the Respondent No. 15
78A/3B Muir Road, Ashok Nagar,
Prayagraj- 211001

Email ID: mishrasunil69@rediffmail.com

Mobile No. 9415237198

Through

Date: 29.11.2023
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 521 OF 2022

| IN THE MATTER OF:
| Sampurna Nand -..Applicant
' VERSUS

.. Respondents

AND

[Mining leaseholder of the Subject Mine]
-.Respondent No. 15

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 15,

SWATANTRA SINGH (M/S SWATANTRA CONSTRUCTION) IN

COMPLIANCE OF THE ORDER DATED 17.10.2023 BY THE HON’BLE

NATIONAL GREEN TRIBUNAL, PRINCIPLE BENCH, NEW DELHI.

L Swatﬂna Singh , S/o Siddha Maan Singh , aged about 34
Years, R/o House No. 535, Sector N, Aashiyana Colony, LDA Colony,
Lucknow |, Presently at Mirzapur, do hereby solemnly affirm and state as

under

QTA R J_‘ hat I am the Sole Proprietor of Respondent No. 15 i.e. M/s Swatantra

e ;}%\\
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Application bearing O.A. No. 521 of 2022 and T am well conversant
with the facts and circumstances of the present case and competent to

swear the present Affidavit.

2. That the Answering Respondent is the leaseholder of the mining lease
consisting an area of 1.01 Hectare for Sandstone situated at Araji No,
180/2, Vill.- Bhagautidei, Teh.- Chunar, Mirzapur (hereinafter referred

to as “Subject Mine”).

3. That the present Compliance Affidavit is being filed in pursuance and
in compliance of the Order dated 17.10.2023 whereby this Hon’ble
Tribunal directed the Respondents in OA No. 521/2022 to file
Compliance Affidavit/Responses with respect to the EC/Consent

Conditions including CSR/CER Conditions.

4.  That the present O.A. No. 521 of 2022 came to be registered on account

>
,-// 0 R }o of the Letter Petition submitted by the Applicant, namely Shri

8o o N
f " Gayra tngh *Qampurna Nand, which has been treated and registered as an Original
| #Sluazer}

: “':”ii‘i)q 01.09.2022, this Tribunal constituted a Joint Committee to verify the

pplication by this Hon’ble Tribunal. That vide the Order dated

factual position and take remedial action, the report of which was

submitted before this Hon’ble Tribunal on 03.02.2023.

5.  That vide Order dated 27.04.2023, this Hon’ble Tribunal directed that
the 40 mining lease Project Proponents (one of which is the present

./;%‘L

<\
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Respondent) shall be impleaded in the O.A. No. 521/2022 taking into
consideration that the Report of the Joint Committee had submitted that
40 Project Proponents were required to obtain CTE/CTO from UPPCB
but the said Project Proponents have not obtained the same, which has
resulted in violation of the provisions of the Water (Prevention &
Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981. Further, it is submitted that the Serial No. 2.9 of
the Joint Committee Report contains observations with respect to the

Subject Mine of the Answering Respondent.

Procurement of CTO from UPPCB dated 25.05.2023: Remedial

Measures taken by the Answering Respondent in accordance with

rocurement of Consent to Operate i.e. CTO from UPPCB. However,
this deficit has been duly and promptly addressed by the Answering
Respondent aﬁd proper remedial action has now been taken by the
Answering Respondent by way of securing the required Consent to
Operate from the Pollution Board, thereby establishing that the

Wy

SAN
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Answering Respondent adheres to the safety and precautionary
standards of the applicable environmental statutes. Notably, the
Answering Respondent was granted Consolidated Consent and
Authorization on 25.05.2023 under Section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under Section 21 of
the Air (Prevention and Control of Pollution) Act, 1981. A true copy
of the said CTO Dated 25.05.2023 duly signed by the Chief
Environmental Officer of UPPCB has been annexed herewith and

marked as ANNEXURE - 1 to this Compliance Affidavit.

Thus, pursuant to and in compliance with the Order of this Hon'ble

Tribunal and the Observations/Recommendations of the Joint
Commlttee Report, the Answering Respondent applied for the Consent

“GTA H g Operate (CTO) and has secured it along with the duly approved
',. . R i' o
: Ga;rag Sm;:!h N\

: ong/er part of the project proponents who do not possess the CTO from

UPPCB.
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Procurement of Environment Clearance dated 26.08.2016 by the

Answering Respondent

The Answering Respondent had been operating the Subject Mine in
question only after obtaining all the due permissions from the Ministry
of Environment, Forest and Climate Change, which is also evident

from that fact that the District Level Environmental Impact Assessment

Authority  (“DEIAA”), Uttar Pradesh vide reference No.

249/Parya/DEAC/Sandstone/MZP/2016 dated 26.08.2016 has issued

Environmental Clearance (“EC”) to the Present Respondent herein for

Sandstone (Boulder mining) at the Subject Mine. A true copy of the EC
dated 26.08.2016 granted to the Answering Respondent is being

annexed herewith and attached as ANNEXURE -2

Compliance vis-a-vis CSR/CER Responsibilities of the Answering

~ provided in the CER Notification No. 22-65/2017-IA.1Il dated

01.05.2018. Notably, in the case of the Answering Respondent, the said

Notification dated 01.05.2018 provides that in enterprises where the

S
W\
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capital investment is less than 100 Crores and the Project is a
Greenfield Project (as opposed to a Brownfield Project), the Percentage
of Capital investment that should be used ;[owards CER activities
should be Two (i.e. 2%). This 2%, in the case of the Answering
Respondent amounts to Approximately Rs. 4 lakhs. Notably, the
Notification dated 01.05.2018 also stipulates that the proposed CER
_ activities should be restricted to the affected areas around the Project
(in the case of the Answering Respondent, this area would be

Bhagautidei Gram Sabha).

9. In light of the above, it is imperative to state that the Answering
Respondent has duly fulfilled its CER Responsibilities. Notably, the
Answering Respondent has, in the area of Bhagautidei Gram Sabha,

installed 7 Solar Street Light Pole System which has costed INR

homeless/poor residents of Bhagautidei Gram Sabha which

*—7
Pﬂgts to INR 43,350/-. Moreover, the Answering Respondent

o ~ undertaken the work of repair and painting of the Temple of Lord
Hanuman in the Bhagautidei Gram Sabha region which has costed INR
38,000/-. Further, the Answering Respondent has also got done the
painting of the primary and middle school in the Bhagautidei Gram

Sabha region, in which an expenditure of 1,25,000/- has been incurred

S,
a5 M
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by the Answering Respondent.  The Tax Invoices for the
abovementioned expenditures are annexed herewith and marked as
ANNEXURE-3 to this Compliance Affidavit. Further, Photographic
proofs of the CSR activity of the Answering Respondent viz. the
distribution of blankets to the needy is being annexed herewith and
marked collectively with ANNEXURE -3 to this Compliance
Affidavit. Lastly, apropos the installation of solar lights in the
Bhagautidei Gram Sabha area, Photographic proofs of the installation
of the said solar lights, which are duly stamped and signed by the
Regional Panchayat Member are being annexed herewith and marked
collectively with ANNEXURE -3 to this Compliance Affidavit.
Further, acknowledgement letters of the primary and Secondary
Schools, along with the photographic proofs of the work done by the
Answering Respondent is also attached and marked collectively with

ANNEXURE-3 to this Compliance Affidavit.

\j\C\ompllance Status of Conditions in CTO dated 25.05.2023 granted

@\he Answering Respondent.

,.zm gyhe Subject Mine of the Answering Respondent has continuously
» *"0 maintained and monitored the Ambient Air and Quality in the

premises as per the CTO Conditions. Similarly, the restrictions in

AN
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the CTO regarding the noise have also been duly adhered to by the
Answering respondent (both day and night time restrictions). In
support of this, the Ambient Air Monitoring and Analysis Reports
from 2017 to 2023 are being annexed herewith and marked as
ANNEXURE -4 that shows that the unit of the Answering
Respondent has maintained the suspended particulatel matters
within the limit as specified by the Central Pollution Control Board
(particular limits mentioned in the Report). The said reports are

from Government Approved Labs.

b) Ambient Noise Monitoring Reports from 2017 to 2023 have also
been annexed and marked collectively with ANNEXURE-4 that
specifically show the Day time and Night time noise level within
the specified limits as per the Central Pollution Control Board. The

said reports are from Government Approved Labs.

¢) In compliance of the conditions of the CTO dated 25.05.2023 the

Answering Respondent has installed Ambient Air Monitoring

- N%ﬁv\ Station and has also established Water Sprinkling arrangement for

T W,

ad W\
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and also covers all tractors used in transportation of stones by

canvas sheet to prevent dust emission.

e) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent readily provides the inspection book at all
times at the time of inspection by the Board’s officials. Moreover,
the Answering Respondent maintains good house keeping, along

with maintaining all the valves/pipes/ drains leak proof.

f) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent has Procured the required permission from

the Ground Water Department for extraction of ground water.

11. Compliance Status of Conditions in EC dated 26.08.2016 granted

to the Answering Respondent.

a) In compliance with the conditions of EC dated 26.08.2016, the

) in MoEF Notifications.

In compliance with the conditions of EC dated 26.08.2016, the

Answering Respondent controls the fugitive dust generation and
keeps the vehicular emissions under control

AR

A\
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¢) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent controls the noise levels below 85 dBA

in the work environment.

d) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent provides the working personnel with
protective respiratory devices like masks and impart adequate

training and information on safety and health aspects.

e) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent has made sure that the project site is not

a part of No development Zone.

f) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent does not store explosives at the site and
the Answering Respondent limits the transportation of the

materials to day time hours only.

In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent maintains sprinkling of water on haul

v roads to control dust.
=7

) ,,If? compliance with the conditions of EC dated 26.08.2016, the

Answering Respondent has developed more than 33% green belt

according to the CPCB guidelines.

e

-
od'\\

10
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12. Compliance vis-a-vis the Observations of the Joint Committee

Report

a) The permissible quantum of production of sandstone is
40,000m3 per annum whereas the Answering Respondent has
excavated only 2,15,473 m3 of sandstone till date which is well

within the permissible limit of sandstone in that timeframe.

b) Pillars at each co-ordinates mentioned in the EC have been
installed. The said Pillars were verified by the DMO (District
Mines Officer) at the time of the grant of EC. The said Pillars are
clearly visible at the site, which is evident by the photographs

that are being attached herewith and marked as ANNEXURE-5

¢) There is proper fencing around the periphery of the lease area,

DTS which has been duly erected.

OTA/ ﬂ.\

"“\% d) Proper mechanism of sprinkling of water and water fogging is
Ga;nag Singh
Gfg" 4 A8 "-.

deployed to suppress the dust in and around the lease area during

7'715,ining and transportation of the material.

13. Thus, it is submitted that the Answering Respondent has duly complied
with the Conditions of the CTO, Conditions of the EC, its Corporate
Environment Responsibilities and the Observations/Recommendations

of the Joint Committee Report. It is also submitted that proper remedial

— K

11
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measures have been taken by the Answering Respondent with respect
to the shortcoming that were existing earlier and now the Answering
Respondent has all the Clearances/Permissions to operate the mine viz.

Environmental Clearance and Consent to Operate. Thus, the primary

deficit on the part of the Answering Respondent for which this Hon’ble

Tribunal had stopped the mining activity i.e. lack of C-TO from UPPCB
haé been duly addressed by the Present Respondent and proper
remedial action has now been taken by the Answering Respondent by
way of securing the required Consent to Operate from the Pollution
Board, thereby establishing that the Present Respondent adheres to the
safety and precautionary standards of the applicable en\;ironmental

statutes.

That the present Compliance Affidavit has been drafted under my

instructions and the contents herein are true and correct to the best of

. \ - my knowledge and beliefs.

457 “Fhat the Annexures filed along with the Present Affidavit are true
3

) G ‘\‘a‘/
i copies of their respective Originals.

16. That the Answering Respondent further craves leave of this Hon’ble
Tribunal to file additional documents pertaining to compliances or

add/amend/substitute its submissions and averments as and when it is

ey, -

AR A\
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directed by this Hon’ble Tribunal or it is necessary for proper

adjudication of the matter.

17. That the present Compliance Affidavit is made bonafide and in the

interest of justice.
= L 19
e a0
2?3\\  DEPONENT

VERIFICATION

Verified at _/7/R 24 Pt/ /A onthis £ § day of November, 2023 that the

contents of the above-mentioned affidavit are true and correct to the best of my

knowledge, belief and ability and no part of it is false and nothing material has

been concerned therefrom. - et Q )/[/p/] (
B
Al A
DN\ DEPONENT

VIemnly atiirmea berorg my, oy sV ]/

m who Indentifited by Sri

A ’o, (T T
uunuuuunnAdVOC']f*“ ] ; L
have satisfigg myself by T kw

| axeninin
1) g
aponant that he/she understancs ?h?e

-.:nntanrs of tha affidavi angd the ¢

\t ' and sxplained by me o

ATy Tima ol /
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‘U;B‘ ANNEXURE -1
:;m‘% - Uttar Pradesh Pol!ution Contrql Board
%%Er!ﬁ[‘\& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com
184627/UPPCB/Sonebhadra(UPPCBRO)/CTO/both/MIRZAPUR/2023 Date: 25/05/2023
To,
M/s
SHRI SWATANTRA SINGH(SAND STONE MINING)
ARAZI NO. 180/2 AREA-1.01Ha, VILL. BHAGAUTIDEI, TEHSIL- Application Id-
CHUNAR, DISTRICT-MIRZAPUR(U.P.) 21246793

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to SHRI SWATANTRA SINGH(SAND STONE MINING) located at ARAZI
NO. 180/2 AREA-1.01Ha, VILL. BHAGAUTIDEI, TEHSIL-CHUNAR, DISTRICT-
MIRZAPUR(U.P.). subject to the provisions of the Water Act, Air Act and the orders that may be made
further and subject to following terms and conditions :-

1. This CCA SHRI SWATANTRA SINGH(SAND STONE MINING) granted for the period from
25/05/2023 to 31/12/2027 and valid for manufacturing of following products.

S |Product Quantity Unit

No

1 |Building Stone (Sand |40000 Cubic MetersY ear
Stone)

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 1.0KLD Septic Tank Soak Pit

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Par ameter Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
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dispatched immediately.
(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

SNo. Air Typeof fuel| Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate water
emission Matter sprinkling
during system and
manual Green Belt for
mining, controlling dust
transportati emission.
on and
loading/unl
oading of
Building
Stone
(Sand
Stone).

Emmission Quality Standards

S No. Stack no Parameters Standards

1 Particulate Matter Ambient Air
Standard as per
E(P) Act 1986.

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time: from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 | 65 | 55 | 55 | 45 | 50 | 40
4. Essential documentsto be submitted by the Industry/Unit as Applicable :-
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(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit hasto comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.
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Specific Conditions:-

1. This consent is valid for production of Building Stone (Sand Stone)- 40000 Cu Meter/Y ear by opencast
and semi mechanized mining in 1.01 hectare leased area at ARAZI NO. 180/2, VILL. BHAGAUTIDEI,

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR.

2. The proponent shall ensure the compliance of Hon’ble NGT orders passed in the OA No. 521/2022
Sampoornanand Vs State of U.P. in connection with adverse effects on the public and environment due to

illegal mining and blasting at higher intensity than the prescribed standard. Mining shall not be donetill the

resumption of mining activity by Hon’ble NGT.

3. In compliance of Hon’ble NGT order dated 24.04.2023, mining shall be done only after getting permission
from District Administration.

4. Mining unit shall comply with the conditions of Environmental Clearance issued by District Level
Environment Impact Assessment Authority (DEIAA) vide Letter No.

249/Parya/DEA C/Sandstone/M ZP/2016, Dated- 26.08.2016 and submit its compliance report to UPPCB.

5. Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be carried out
in the daytime only.

6. The proponent shall submitted compliance report of condition imposed in EC within every six month.

7. The proponent shall install Ambient Air monitoring station as per condition imposed in Environment
Clearance.

8. The proponent shall establish Water sprinkling arrangement for dust suppression.

9. The proponent shall establish Effluent treatment system to treat the waste water from the mine.

10. The proponent shall submit the Ambient air quality monitoring report of impact zone/buffer zone and at
the corners of mining lease on quarterly basis to the Board.

11. If the lease agreement expires prior to 31-12-2027, then the validity of this CTO shall stand expired
simultaneously with the expiry of mining lease.

12. Mining shall be done as per EC issued by DEIAA and directions given by Mining Department/District
Administration.

13. Unit shall develop and maintain green belt as per the conditions of Environmental Clearance.

14. Unit shall not withdrawal ground water for any industrial activity without obtaining necessary permission
from UPGWA.

15. The domestic effluent shall be treated through septic tank/soak pit or provide mobile toilet facility.
Industry shall maintain ZLD.

16. Unit shall make water sprinkling arrangement through Tankers for dust suppression at different sources
of dust emission during mining, transportation, loading and unloading of Building Stone (Sand Stone).

17. Unit should operate and maintain installed water sprinkler system effectively and continuously to achieve
the standards prescribed under E(P) Rules, 1986.

18. Unit shall submit Ambient air monitoring reports of NABL accredited laboratory on quarterly basis to the
Board.

19. All trucks, tractors used in transportation of Building Stone (Sand Stone) shall be covered by canvas
sheet to prevent dust emission.

20. Water will be sprayed after loading activity (if Building Stone (Sand Stone) collected could be dry
condition)

21. The dust suppression measures like water spraying will be done on the haul roads and working areas.

22. Industry should comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.

23. Solid waste should be disposed in such manner, so that no water, air and soil pollution takes place.

24. Industry shall abide by directions given by Hon'ble Court, MOEF& CC, Central Pollution Control Board
and UPPCB for protection and safe guard of environment from time to time.



4283 18

25. The unit shall submit the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) for verification of the Consent fee payable by the industry within 15 days. In
case CTO fee dues then it shall be submitted to the Board immediately.

26. Consent fees if revised, shall be payable by industry from the date of its applicability.

27. Industry shall comply with the relevant provisions of Environmental Laws.

28. If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order.

Digitally signed by RAJENDRA

RAJENDRA SINGH siNeH

Date: 2023.05.26 18:43:03 +05'30"

Chief Environmental Officer (circle-2)
Copy to:

Regional Officer, UPPCB, Sonbhadra with direction to send the compliance report of CTO conditions on

guarterly basis.
RAJENDRA SINGH gie s tese tsano o530
Chief Environmental Officer (circle-2)
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1 QLS_L“_EI_@VEI Environment Impact Assessment Auth
ority, Mir

Registered
District Magj Zapur
To, . agistrate, Mi
Shri Swatantia Singh Chairptzrson ofDéIﬂerﬂpur
Ovwner,

Coll .
Phone : 03447 5o s Mirzapur 23100)

03442 252480, 03 5
S il B .3442 252340, 05442 2574
mail ; m1rzapurmmsofﬁce@gmail.cozrilueo

/o Shri Sidhman Singh
R/o Moh. 592Gha/53 C;
Rajeeva Nagar, Thana- P.G.L,
District- Lucknow, Uttar Pradesh
Ref. No. /Parya/DEAC/Sandstone/MZP/2016

Date: u 'O 9 ,2016
Sub: Environmental Clearance for Sand Stone (Building Stone) Mini 5
ange_Bhagautidei, Tehsil-Chunar, District-Mirzapur. (Lease Art:i ?t()}l\;;rllt ;\IO' .
~L. ect,
Dear Sir,

Please refer to your application letter dated 20/08/2016 addressed to the Member Secret:
DEIAA Committee, District-Mirzapur. T'he project proponent also submitted the Undertaking r:;"l?c(:,t
proponent and consultant that the all information/data submitted with regards to applicacti%njfor
environmental clearance is correct and true to best of their knowledge.

A presentation was made by the project proponent alongwith their consultant Ind Tech House

Consult. The proponent through the documents submitted and presentation made, informed the
committee that:

1. The environmental clearance is sought for Sand Stone (boulder mining) at Bhukhand Aaraji
No. 180/2, Village- Bhagautidei, Tehsil- Chunar, District- Mirzapur, U.P. (Leased Area-2.50
acres).

2. The Project proposal falls under category «“B-2" of EIA Notification, 2006 (as amended).

3 The mine lease area located between latitude N Pillar (A) 25°02'45.61", (B) 25°02'48.66", (C)
25°02'40.22", (D) 25°0240.62" and Longitude E Pillar (A)82°58'30.61", (B) 82°58'35.01”,(C)
82°58'34.04", (D) 82°58'30.06".

4, Mining will be opencast and Semi-mechanized.

5. The water requirement will be limited to 12.13KLD and supplied through Tankers, will be
meet out from bore well/dug wells. :

6. Mining is proposed for Building Stone, Sand Stone and Quartizite as applied. The land used
for mining area is stony land in nature and lease area is not covered with any vegetation.

;8 The ultimate depth of mining will be 15 meter.

8. The mining operation will not be carried out

in safety zone of any bridge or embankmentor in
eco-fragile zone such as habitat of any wild fauna.

D, The annual production of 40,000M> /annum Sand Stone is proposed.
Solar lights will be used for site office only & diesel genrator will be used for other activities.

11.  The mining is proposed as opencast semi-mechanized type and for cleaning the face by
blasting will be done.

12.  This project does not attract any of the general conditions applicable on mining projects
specified in EIA Notification 14/09/2006.

13.

Regarding the project no litigation is pending in any court.

Based on the recommendations of the District Level Expert Appraisal Committee (mesting
held on 22/08/2016) on the above said project, The District Environment Impact Assessment Authority
has decided to grant the Environmental Clearance to the title project for collection of 40,000 M/

annum Sand Stone from mining lease Area 02.50 acres is val
General and specific Conditions:

id till lease period alongwith following
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A. General Condition:
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10.
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13.

14.

15.

16.

17.

Any addition of the mining area, change of Khasra numbers, enhancement of ca

. . e ‘ = pacityz Ch’ r\
1IN mining technology, modernization and scope of working shall required prior environmz};?' ‘
clearance as per EIA notification, 2006. .

No change in the calendar plan including excavation, quantum of mineral and waste shay) be
made.

Mining will be carried out as per the approved mining plan. In case of any violation of mining
plan, the Environmental Clearance given by DEIAA will be deemed null & void.

Four ambient air quality monitoring stations shall be established in the core zone as well as in
the buffer zone for RSPM, SPM, SO,, NO, monitoring. Location of the stations should be
decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in
consultation with the State Pollution Control Board. The monitored data for criteria pollutants
shall be regularly up loaded on the company's website and also displayed at website.

Data on ambient air quality (RSPM, SPM, SO,, NO,) should be regularly submitted to the
Regional office. MoEF & CC, Gol., Lucknow and the State Pollution Control Board / Central
Pollution Control Board once in six months.

Ambient air quality at the boundary of the mine premises shall confirm to the norms prescribed
in MoEF & CC notification noGSR/826(E) dt. 16.11.09. -
Fugitive dust emissions from all the sources shall be controlled regularly. Water spraying
arrangement on haul roads, loading and unloading and at transfer points shall be provided and
properly maintained. .
Measures shall be taken for control of noise levels below 85 dBA in the work environment.
Workers engaged in operations of HEMM. etc. shall be provided with ear plugs / muffs and
health records of the workers shall be maintained.

Industrial waste water (workshop and waste water from the mine) should be properly collected,
treated so as to conform to the standards prescribed under QSR422_ (E) dated 19th May, 1991
and 31st December. 1993 or as amended from time to time. Oil and grease irap shall be
i e discharge of workshop effluents. e
gls::éfr?e?ii‘giking in a?eas shall be provided wit}} protecti_ve respiratory devices like mask and
they shall also be imparted adequate training and information on safety and hc_aalth aspe;ts.' -
Special measure shall be adopted to prevent the nearby settlements from the impacts of mining
activities. '

ion of the materials shall be limited to day hours time only. .

Fg?;vgg?g;ng:ltllobe made for the housing the labourers wit.hin tl'le site with flll 'niceszﬁg
infrastructure and facilities such as fuel for cooking, mobile toilets, safe drinking w be’:
medical health care, creche etc. The housing may be in the form of temporary structures to
removed after the completion of the project.

A separate Environmcital Management Cell with suitable qualified personnel shall be Sgt;;p
under the control of a Senior Executive, who will report directly to the Head of the
Organization. - 2
The Project Proponent shall inform to the DEIAA, MoEF & CC, Gol, Lucknow and Reglonaf
office, State Pollution Control Board regarding date of financial closures and final approval 0
the project by the concerned authorities and the date of start of land development work.

The funds earmarked for environmental protection measures shall be kept in separate account
’g&;ﬁﬂ not be diverted for other purpose. Year wise expenditure shall be reported to the
The Re;i/lc:riilipur’ MoEF, and Regional office, State Pollution Control Board.

: Office, MoE.F & CC, Gol, Lucknow and State Pollution Control Board shall

‘;}gmtfir 1v({:omp‘hance of the stipulated con
M-1M, Prefeasibility R, ini .

Environmenta] Managgnen:%c;;tn,& Mining Plan Environment Impact Assessment Report,

Public hearing and other documents information should be

21

ditions. A complete set of documents, including
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given to Regional Office of the MoEF & CC, Gol, Luckno . @‘r
Roard. ) w and State Pollution Control

A copy of the environmental clearance shall be sybmj
Heads of the Local Bodies, Panchayat and Municipal Bo
The Project Proponent shall advertise at least in two loc
which shall be in the vernacular language of the localit
of the clearance letter informing that the project has
and a copy of the clearance letter is available with
Assessment Authority (DEIAA), Mirzapur.

The Project Proponent has to submit half yearly complian

_ _ ce report i :
environmental clearance terms and conditions in hard ancII) soft copypt(:) 1h(;fl)[}1136;;2p:,;.ated PERCE
1st June and 1st December of each calendar year. Irzapur on

The DEIAA may alter/modify the above conditions or sti s s

) _ pulate any further c
interest of environment protection. Y ondition in the
Concealing factual dat.a or submission of false/fabricated data and failure to comply with any
of the condltlopg mentloned' above may result in withdrawal of this clearance and attract action
under the provisions of Environment (Protection) Act. 1986.

t:ced by the Project Proponent to the
dies as applicable in the matter.

al newspapers widely circulated, one of
y concerned, within 7 days of the issue
been z‘lccorded environmental clearance
the District Level Environment Impact

B. Specific Conditions;

1.
2.

3

10.

11.

The Environmental clearance will be co-terminus with the mining lease period.

Environmental clearance is subject to obtain forest clearance under Forest (Conservation) Act,
1980 as applicable. .

wildlife conservation plan shall be prepared in consultation with the wildlife department and
implemented within six months. The plan shall comprise of in-built monitoring mechanism
with special emphasis to protection of Schedule- I species. The status of implementation shall
be submittal to the DEIAA Mirzapur.

Local employable youth shall be trained in skills relevant to the project for eventual
employment in the project itself and to the extent feasible. Outside people shall not be

employed. '

A 50 m barrier of no mining zone all along the side(s) facing the nallah (if any) passing

through the lease area or if passing adjacent the lease shall be demarcated and thick vegetation

of native species raised, Status of implementation shall be submitted to the Regional Office of

the Ministry on half yearly basis.

Sand stone lease depth of mining should be restricted not more than 20meter from surface.

Shelter belt i.e. Wind Break consisting of adequate tiers of plantations around lease facing the
human habitation, school / agricultural fields etc. (if any in the vicinity) shall be raised.
Blast vibration study shall be carried out and report submitted to the UPPCB / DEIAA.
Personnel exposure monitoring for dust shall. be carried out for the worker, and records
maintained.
Need based assessment for the nearby villages shall be conducted to study economic measures
which can help in upliftment of poor section of society. Income generating projects / tools such
as development of IT fodder farm, fruit hearing orchards, vocational training etc. can form a
part Of such programme. Company shall provide separate budget for community development
3Cll_Vltl‘68‘ and income generating programmes. This will be in addition to vocational training
for individuals imparted to take up self employment and jobs.
I;;;i:::aggnetfn of the nearby villages shall be studied and action plan for abatement and
villages dise It]o ;rinqamagq to agricultural land/ common property land (if any) in the nearby
Six months, Annu;:"i;:;mty shall be submitted to the Regional Office of the Ministry within
reported to the Regional Osﬁ?f 'mPIemeptz'atxon of the plan and expenditure thereon shall be
Btocter T 4 ice of the Ministry from time to time.

rvesting shall be undertaken to rech th dwater sources. Status of

recharge the groundwa

implementati i i
p thereaﬂeon shall be submitted to the Regional Office of the Ministry ik dnanh
I every year from the next consequent year

22
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I6.

17.

18.

19,

20.

21,

224

Measures for prevention 4288 (23

‘ and control of 50|
shall be .undcrtalfcn. Protection of dumps, if
geo-textile matting or other suitable mat’cri
shall be carried out at the

dump slopes,
Waste management plan should be in
garland drain

. s (as applicable) shal be ¢«
regular intervals to arrest silt from bein
Dams and Gully Plugs shall be con
through the ML area and silts
Garland drain of appropri
both mine pit and for wa
margin over and above p
in the area adjoining the

€rosion and rrlaﬁaf.":ff.‘;;’,-'( of «ils (.

generated, against erosion shall be ’
al, and thick plantations of native
Dumps shall be protected by retaining
accordance to the approved mining plan. Trer
)n’,”’”(..[’,'d at ff)f)t _()f- durnp!) and (,(,’_,f: ﬁ!h.r, :?‘_j-,.-"f -3
g carried to water bodies N— - ralied
) water b )le 5. Adﬂqu&t(‘, number of Che.s
structed across seasonal/perennial nallahs (if any) f:'f
a'rrcxlcd. [’)c- silting at regular intervals shall be carried out e
ate size, gradient and length shall be ¢ ¥
stli. dump and sump Capacity shall be
rcr;lin;iqtdcn%mmfa” tbased on 50 years data) and maximum discharge
SIte. Sump capacity shz als i adeauste retent;ne .
to allow proper settling of silt material p' . pacity ! all d_l 0 provide adequate retention period
of the garland drai SHi erial. Sedimentation pits shall be constructed at the corners
¢ garland drains and de-silted at regular intervals,
Groupd'watcr in the core zone shall be reg
to mining activity and records maintain
reg:on_a[ office of the Ministry regularly.
the.mlpe and drainage in the direction o
maintained.
Fugl-twe dust gengration shall be controlled. Fugitive dust emission shall be regularly
monitored at locations of nearest human habitation (including schools and other public
amenities located nearest to sources of dust generation as applicable) and records submitted to
the Regional Office of the Ministry.
Occupational health and safety measures for the workers including identification of work
related health hazards, training on malaria eradication, HIV and health effects on exposure to
mineral dust etc, shall be carried out. The company shall engage a full time qualified doctor
who is trained in ocupational health. Periodic monitoring for exposure to respirable mineral
dust on the workers shall be conducted and records maintained including; health records of the
workers. Awareness progamme for workers on impact of mining on their heg!th. and
precautionary measures like use of personal equipments etc. shall be carried out p:&rlodl(ic:“l‘v
Review of impact of various health measures undertaken (at interval of five years of less) shall
be conducted followed by follow up action wherever required. . N
Top soil (if any) and solid waste shall be stacked properly with proper slope ]an a er?U:n r
safeguards and shall be utilized for backfilling (wherever.appl:cable) for rec(:i an}:y;oo =
. . 1 .
rehabilitation of mined out area in accordance to the reclamation plan of approved mining p

Top soil shall be separately stacked for utilization later for reclamation and shall not be stacked

along with over burden. .
Ovefburden (OB) shall be stacked at earmarked dump site(s) only and shall not bcl; kepctea;:;:;ﬁ
for long period. The maximum height of the dump shall not exceed 39 m, eacB jtac, .
preferably be of 10 m and overall slope of the dump shall not exgeed 2? . The O Elmp_es o
be backfilled. The OB dumps shall be scientifically vegetated with suuablf? native spect g
prevent erosion and surface run off. Monitoring and management of rehabilitated areas Sd -
continue until the vegetation becomes self-sustaining. Compliance status shall be submitte
the. Ministry of Enviromnent & Forests on six monthly basis. . db
Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved 0¥
Indian Bureau of Mines / other Competent Authority.
Adequate plantation shall be raised in the ML area haul roads, OB dump sites etc. Green belt
de"c}opment shall be carried out considering CPCB guidelines including selection of plant
species and in consultation -with the local DFO / Agriculture Department. Herbs and shrubs
i:’:;l all1so form a part of afforestation programme besides tree plantation. The density of the
should be in accordance to the approved mining planshall not be less than 2500 plants per

Carrie,
rEre - ' {
';4‘\-, 4’.1 1 ’

11
11
Nalls,

-

onstructed (as applicable) for
designed keeping 50% safety
-

ularly monitored for contamination and depletion due
ed. The monitoring data shall be submitted to the
Further, monitoring points shall be located betwesn

f flow of ground water shall be set up and records
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ha. The company shall involve locm with the help of self help group for plantation 24
&) o

Details of year wise a :
programme. : on programme includi ilitati :
out area shall be submitted to the Regional Offie Ing rehabilitation of mined

be e of the Ministry eve
Regular monitoring of ground water leve] a b

nd quality shall be carried ishi

mig . : out by establishing a

network of existing wells and constructing new piezometers during the mininGYOperation The
(=] o

monitoring shall be carried out four times in a year re- -1
(P, s morsoo Dot e s o e AL, o
rGe;gouu[z[c-il);Nz:; ];C:)afr\:ff F. Central Ground Wal}er Authority and Regional Director, Central
Adequate .air monitoring statiolns shal.l be installed in areas of human habitations near the mine
and the results of amblept’alr quality shall be maintained and regularly submitted to the
Regional Office of the N{lnlstly-_Tllc momtor'cd data for criteria pollutants shall be regularly
uploaded on the company’s v{ebsﬁe and also displayed at project site.

25.  The waste water from the mine shall be treated to conform to the prescribe standards before
discharging In 10‘ the natural stream. Th_e discharged water from the falling Dam (if any) shall
be regularly monitored and report submitted to the RO. Ministry of Environment & Forests and
the State Pollution Control Board.

26.  Vehicular emissions shall be kept under control and regularly monitored. Vehicles used for
transportation of mineral and others shall have valid permissions as prescribed under Central
Motor Vehicle Rules, 1989 and its amendments.. 'Transportation of mineral shall be done only
during day time. The vehicles transporting mineral shall be covered with a tarpaulin or other
suitable enclosures so that no dust particles/fine matters escape during the course of
transportation No overloading of mineral for transportation shall be committed. The trucks
transporting mineral shall not pass through wild life sanctuary.

27.  Prior permission from the Competent Authority shall be obtained for extraction of ground
water, if any. '

28.  Action plan for implementation with respect to suggestions / improvements and
recommendations made during public consultation/hearing (as applicable) shall be submitted
to the Ministry and the State Govt. within six months. (no public hearing is conducted for
projects less than 5 ha area of B2 category)

29. A final mine closure plan, along with details of Corpus Fund, shall be submitted (if applicable)
to the RO Ministry of Environment & Forests & DEIAA, SEIAA UP, 5 years in advance of
final mine closure for approval. :

30.  Solid waste material viz gutkha rappers, plastic bags, glasses etc. to be generated during
project activity will be separately stored in bins and managed as per Solid Waste Management
rules.

31.  Issues raised during public presentation be strictly complied during operation phase. (no public
hearing is conducted for projects less than 5 ha area of B2 category) -

32.  Project proponent should maintain a register for information on (a) Quantity of material
excavated / collected (b) manpower and (c) Number of Trucks deployed for transportation of
mineral per day.

33.  Incase project falling within 10 Km area of wild life sanctuaries a clearance from the National
Board of Wild Life is to obtain even eco-sensitive zone (ESZ) has not been earmarked.

34.  Project does not fall under any buffer zone of no-development as declared/identified under any
law.

35. 33% Green belt development shall be carried out considering CPCB guidelines including
selection of plant species and in consultation with the local DFO/ Agriculture Department
Herbs and shrubs shall also form a part of aforestation programme besides tree plantation. The
company shall involve local people for plantation programme. Details of year wise
afforestation programme including rehabilitation of mined out area shall be submitted to the
Regional Office, MoEF, Gol, DEIAA Mirzapur every year.
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A e ol e ool | : ation, this permission shall automaticnlly de “'\ '
; - A0, I he event of any dispute on ownership or land use of the proposed s; e,

clearance shall automatically deem to be cancelled 1 this

The c.:éﬁbo\vc stnpulgtsd cn.nlliti(m\ will be enforced inter-alia, under the provisions of the W
(Preven%non Control of _I ollution) Act, 1974 the Air (Prevention & Control of P

the Environment (Protection) Act. 1986 and the Public liability Insurance Act

amendments and rules made there under and ’

relating to the subject matter.

. ater
ollution) Act. 1981.

1991 along-with their
also any other orders passed by the Honble Courts of Law

N The prg_icct proponent will have to submit approved pl
f:r(;]ndlrl:lc;?s spc:c?hcd ’m 1hg[.znv1r0mncntal Clearance within 03 months of issuance of this clearance.
he DE AA \\I:l,‘\‘/\:Mol:I- reserves the right to revoke the environmental clearance. it cond
supp]ated are not amplcxnentcd to the satisfaction of DEIAA/ SEIAA/ MoEF may impose addi
environmental conditions or modify the existing ones, if necessary.
o Th:s IS 10 request you to take turther necessary action in matter as per provisions of Gazette
e | S S533(F i 0
.\om.baugn No. S.0. .] D_‘JJ‘(E) dated 14/09/2006, as amended and send regular compliance reports to
the authority as prescribed in the aforesaid notification.

(G.C. Ram)
Member Secretary,
DEIAA, Mirzapur (U.P.y/
SDM-Sadar, Mirzapur

ans and proposals incorporating the

ili’;n‘s
tional

................ /Parva/DEAC/ Sandstone/MZP/20i6 Dated: As Above
Copv for Information and necessary action to:
1. The Principal Secretary, Environment, U.P. Govt., Lucknow.

2. The Chairman SEIAA Dr. Bheem Rao Ambedker Paryavaran Parisar, Directorate of
Environment Uttar Pradesh.

3. Advisor, IA Division, Ministry of Environment, Forests & Climate Change, Govt. of India,
Indira Paryavaran Bhawan, Jor Bagh Road, Aliganj, New Delhi.
4. Chief Conservator, Ministry of Environment & Forests, Regional Office (Central Region),

Kendriya Bhawan, 5th Floor, Sector-A, Aliganj, Lucknow.

Director, Department of Geology & Mining, U.P. Lucknow.

District Magistrate, Mirzapur, U.P.

The Member Secretary, U.P. Pollution Control Board, TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow.

8. Copy for Web Master/Guard file.

~ A

MEmb retary,
DEIAA, Mirzapur (U.P.)/
. SDM-Sadar, Mirzapur
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43350/- )
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Invence Date
A B MARKETING
'JHAGGA DHOBI KI GALI T-000066 011112023
WELLESLAYGANJ MIRZAPUR R
ITotme ol 1, il Wy 1l Mo
Phone : 7379343000 Mode]ema ol ovme. | i
E-Mail : a.b.markelingmzp@gmail.com CREDI |
GSTIN : 09AAXFAA4580G2ZX
Ruyer Discription P ; )
arty Order Mo Teans
SWATANTRA VIJAY SINGH 4
N 535 ASHIYANA COLONY. KANPUR ROAD, | UCKNOW
State 09
Terms of Delivery
Phone No Account No - 50301640200
Fmal IFSC - IDIBOODMT09
GSTIN : 09BTCPS5964B82C Bank - Indian Bank, Mirzapur
Sl Description of Goods HSN/ GSTY (}u.m.hh,r Rate et | 1 Arridint
_Nol SAC
1.| SOLAR STREET LIGHT POLE SYSTEM 8543 12% 2 RS (206044 POs (000 | 41208.80
|
I
SGST6 % 2472.53
CGST6 % |2472.53
Roundoff n.14
|
l |
|
.
|
|
i
Tolal s _.1315409
Amount Chargeable (in words) PR3
Rs. Forty Six Thousand One Hundred Fifty Four Only T ——
N HSNISAC Taxable Central Tax State Tax 1ot
________ Value Rale| Amount Hate | Amount Lax fun
I 8543 4120880 | 6% | 24/25) | 6% | 247753 4545 [
i Tolal 41208.80 ' 494506

Tax Amount (in words)

Company PAN- AAXFA4580G

“Coooddy, once sold waill not be taken back or exchanged ™
Hills, not pad due date will attract 24% interest
All isputes subject Lo lunsdication only

Four Thousand Nine Hundred Forty Five & Paisa Six Only__

Company Bank Details

Bank  Todan Bk M sapna
Account No o 503016402000
FESE TOO0OM 09

Customer Seal and Signature

for A MARKETING

Authonsed Sugnaton

(hor Somware MARG Erp TROS. 0


https://v3.camscanner.com/user/download

Invoice No | Invaice Date
A B MARKETING !
JHAGGA DHOBI KI GALI T-000074 L 091112023
WELLESLAYGANJ MIRZAPUR N ;
{ Prapgiment | F - Hay Bl
Phone : 7379343000 Mode/Terms of Paymend | y B
E-Mail : a b marketingmzp@gmail.com CREDI! .
GSTIN : 09AAXFA4580G 22X 1
Buyer Discrgton I {
Party Order Ne Teranagst
SWATANTRA VIJAY SINGH 4 * ;
I N 535 ASHITANA COLONY. KANPUR ROAD LUCKNOW
| Stte 09 - J N
Terms of Delivery .
oanian Account No. - 50301640200
p— IFSC - IDIBO0OMT09
GSTIN : 09BTCPS5964852C Bank - Indian Hank, Mirzapur
Sl Descnplion of Goods HSN/ | GST%  Quantity | Hale Por | [l A
No SAC | )
1.| SOLAR STREET LIGHT POLE SYSTEM 8543 12% 2 PCS 20604 4 PCS (000 _Tums.so
sesre s
6 i ;
Roundolf . 0.14
|
Total E 46154.00
Amount Chargeable (in words) i &
Rs. Forty Six Thousand One Hundred Fifty Four Only .
HSN/SAC Taxable Central Tax State Tas ! Fot
Vale [Raie| Amount | Wate | Amourt | Tas
. = 8543 4120880 | 6% | 747253 | 6% | 24r2tr 1w
. ) Total 4120880 T 1 I asas o6
Tax Amount (n words)  Four Thousand Nine Hundred Forty Five & Paisa Six Only
Company PAN- AAXFA458B0G Company Bank Details
“Cunds once sold will not be taken back or exchanged © Maeeh  Beowboain Doark MG 2ogmon
Hatig, nol pond due date will sttract 24%. interest Advimad B SO0V GAOAE
Al deputes wbjedct to Junsdication only TR IR IIRTE S LS F ]
Froma ritmad Sales Lan donlaration will be given - -
Customer Seal and Signature lor A B MARKEVING
Authonsed Signatory

Our Softaase MARG Erp 7082158


https://v3.camscanner.com/user/download

A B MARKETING

JHAGGA DHOBI Ki GALI
WELLESLAYGANJ MIRZAPUR

Phone : 7379343000

| E-Mail : a.b.marketingmzp@gmail.com

GSTIN : 09AAXFA4580G2ZX

uxa 4

Invoice No

T:000079

. Mode/Terms of Mayment

CREDI

Buyer Dscnplion

Party Order Mo

SWATANTRA VIJAY SINGH
N-535 ASHIYANA COLONY KANPUR ROAD, LUCKNOW
State 09
Terms ol Delivery
Phone No Account No, - 50301640200
Email IFSC - IDIBDOOM709
GSTIN : 09BTCPS5964B52C Bank « Indian Bank, Mirzapur
sI| Descrption of Goods MSN/ | GSTM Quantty | Rate | per
No SAC )
1.| SOLAR STREET LIGHT SYSTEM 9405 12% _'.' PCS (210390 PSS
|
SGST6 %
CGST6 %
Roundolf
|
f
|
[
|
f
- Total ‘ -

p—

Amounl Chargeable (in words)

Rs. Forty Seven Thousand One Hundred Twenty Seven Only

HSN/SAC Taxable Cential Tax Statee Tas
B - Valua Rate]  Amount Hate Amannt
- 9405 4207800 | 6% | 202468 | &7/ | 29/240m
Tolal 42078.00 _

Tax Amount (in words)

Company PAN- AAXFA4580G

All gisputes subject to lunsdication only

Five Thousand Forty Nine & Paisa Thirty Six b_l-lly_.

“Goods once sold will not be taken back or exchanged *
Bills not paid due date will attract 24% interest

Company Bank Details

Hawk Dot Phak M 2ogn
Aot Nap SO M GALDS

TESE TR P

Customer Seal and Signature

Prescnited Sakes Tax e laration will be given
—

for A B MARKETING

Framisgmnt

1200 ™

00

Ehcproal Fer Bhggen
Invorce Dale

101172021

[ Way 1 No

Arnoand

42078.00

2524,68
2524.6H
0.36

|

|

47127.00
I 501

INTR
1
S0449 3

Authonsed Sgnatory

Do Somaae MARG Erp 7008215 »

29



https://v3.camscanner.com/user/download

A B MARKETING

JHAGGA DHOBI KI GALI
WELLESLAYGANJ MIRZAPUR

Phone : 7379343000
E-Mail : a.b.markelingmzp@gmail.com

TAX

Involce No,

T-000080

Mode/Terms of Paymen

GSTIN : 09BTCPS5964B5ZC

IFSC - IDIBODOM709
Bank - Indian Bank, Mirzapur

Oyl for By
Invoice Date

10111/2023

- Way 14l No

CREDIN
GSTIN : 09AAXFA4580G2ZX S LRSS
Buyer Discripton Party Order No Transport
SWATANTRA VIJAY SINGH
N 535 ASHIYANA COLONY KANPUR ROAD, LUCKNOW
State 09 I E— —
Terms of Delivery
Phone No Account No. - 50301640200
Emal

51| Description of Goods Mo | GSTA Quantity | Rate | pec | Dl Amount
No SAC . | _
1.| SOLAR STREET LIGHT SYSTEM 9405 12% 1 PCS (210391 pes |0 00 lzm:w.m
SGS 1262.36
CGS{'%% l 1262.36
[
|
] i
[ |
| o
Total DR 23564.00
Amount Chargeable (in words) FROL
Rs. Twenty Three Thousand Five Hundred Sixty Four Only
HSN/SAC Taxable Central Tax _ Stale Tax ' Tt
Value Rale| Amaount |  Rate Amoun! Vax Amount
G405 2103928 | 6% | 126236 6 1262 4 7524 77
S Total 21039.28 2524 12

_1 an Amourn] Em words)

Company PAN- AAXFA4580G

Bills not pad due date will attract 24% interest
Al disputes subject to Junsdication only,
P vt Sades Low decbarabion will bis gevien

“Goods once sold will not be taken back or excthanged.”

Two Thousand Five Hundred Twenty Four & Paisa Save;\ty Two bniy )

Company Bank Details

| L SCTRT S NTS TRTA DATTR N TN TR
Aco ot Noo S0A01T6A0200
1ESC TIDIBOO0MN T

Customer Seal and Signature

for A B MARKETING

Authonsed Sgnatory

" Our Sofware MARG Erp 19057 14740

30
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4296

SWATANTRA VIJAY SINGH
GSTIN :- 09BTCPS5964B52C -
m«M._N FT ATH:- Bhagauti dei primery school ATET FUTA a_“wﬂm.—q” :- ashutosh pandey uH@uq
Fe it 29-10-2023]30-10-2023 31-10-2023/01-11-2023[02-11-2023[ 03-11-2023] 04-11-2023 Bew x| il e
1 | v A p p A p p P p 6 500 3,000.00
2 |AfEen P P A P P P P 6 500 3,000.00
3 |F P P A P p p- P 6 500 3,000.00
4 |IH R FAR P A P & P P P 6 500 3,000.00
5 |gEr p ] p P P P P 7 500 3,500.00
6 |A%EA P P P [ A P P 6 500 3,000.00
7 [T P A P P P P P 6 500 3,000.00
3 |we p p ) P A p : 6 500 3,000.00
s |t P P P P P p P 7 500 3,500.00
10 _Hﬂsﬂ p ] ] P P p _ P 7 500 u.mua.S_
[ 31,500.00



https://v3.camscanner.com/user/download

32

4297

GSTIN :- 09BTCPS5964B52C =
HIFE &1 H1H:- Bhagauti dei primery school |AT8Z TR W ATH - ashutosh pandey HigT--
e T s _
i a1 : farC e TATIC FEaeT
e |22-10-2023| 23-10-2023| 24-10-2023| 25-10-2023/ 26-10-2023| 27-10-2023] 28-10-2023 e
i vh A3 P P P P P P p 7 500 3,500.00
2 |=wf&en P P P p P P P 7 500 3,500.00
3 |\ A P P A P P P P 6 500 3,000.00
4 |TH SR FAR P A P P P P p 6 500 3,000.00
5 |geR P P p P P p P 7 500 3,500.00
6 |7 = ] P p ] P P P 7 500 3,500.00
7 [T P A P P P P P 6 500 3,000.00
|
8 |®ew p P P _ P P P | P 7 %00 3,500.00
|
“ _
Ler 4 P > P _ P P P P 7 500 w.mao._..am
_ . |
10 | _ P P P P P P p 7 500 3,500.00 | I
. _ b
e 33,500.00

L

2 e
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: 09AAYFRB491E1ZA
-ODE: 09

4299
[INVOICE |

R.K. STONE WORKS

Add. Sonpur, Ahraura - Mirzapur

34

A/C No : 28440200000332
IFSC Code:BARBOAHRABS

Involce No. , Gj- Vehicle NoUPﬁﬁ@‘WS’GS’ Dam.Q&/ﬂZZﬂ.uﬂ..
Dotalls of receiver (Billed to) Details of Consignee (sheeped to)
Name. SWATANTRA VITAY SINGH Name.
Add. RHAGRA U T/DABEAHRAURACHUNAR MIKZAPUR | pss. SoNPUE. HANUMANMANDIR
State U'T‘TﬂR P RDESH State Code: State (U P} State Code:
senlo[a s (Tlc|rlslslalé |alolslzle] (e
Sr. No. Name of Product HSN Code Qnty. Rate Amount
Sand Stone 2516
1180 3050/~ b= |60
CHAUKA /| 3599
1%I8 -
Freight Charge: 35990z |eo
Total Amount Before Tax
: Add: CGST @ 2.5% 899—= |74
ﬁﬂt&wmﬁmhﬂoﬁm@/ 7@‘-- “ Add: SGST @ 2.5% 839 = |75
Bank Name: Bank of Baroda Add:IGST@_
Branch : Ahraura - Mirzapur Total Amount After Tax $7789 =[50

Amount of Tax Subjeclt to Reverse Charge:

Authorised Signature
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_AQOQ_T 33
JEOKPP7119M1Z4 INVOICE] Mob.9118381362

DE: 09

T, STEIRT - HEgR

wvolce No. 8 ) Date. 9_,_..._\?*,_'1_“ v

Detalls of recelver (Bliled to)

Name.......... ...Q..@\ t\ah %(L ......................... sersssnesenessensens

Address ....... “2;-\5 ‘3’]%&1\ .......... .,._u.g .....

GSTIN No. ... 4 L4 .G DA QG%BS‘ZC ...........................
Tes| = [T
|
\\QLW\
i %ﬁ@ iy | o WMo [Séee=t
) im\b .
3 - %X? RSpA 35 |260 |9)\oo={~

Total Amount Before Tax Q1700 3
Add: CGST @ % J. | A7535ed
Add: SGST@ _ b (A LT S U eoP
Add: IGST @

Total Amount After Tax U WW

Auﬂhm
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4301 36

JEOKPPT119M1Z4 INVOICE Mob.9118381362

OE: 09
HWIT SUCTUISGIoT
HTTIT61, STEIRT - oMY
wolce No. 0 62 Date, 9....'.:.'.\-\::5—,.:-

Detalls of recelver (Bllled to)

GSTIN No. .0.Q. 2. T8 .45.q '6"1 E), e

Sr. No, Name of Product HSN Code Rate Amount

\~ JoRe ‘3%‘ \$  |§<° |918o=
TK“‘MW

Total Amount Before Tax 1 850 =
Add:CGST@ ) ‘A W=

Add: SGST@ ) ‘). L77 =00
Add: IGST @

Total Amount After Tax \ \ S o 5: 4

)
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ENVIRO-TEVH SERVICES @ Guk

An Analylical Laboralory ISO 45001
ANNEXURE - 4 (A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

3 TEST REPORT
TEST REFORT NO.: ETS/2865/01/2017 DATE OF REPORT:  27.01 2017
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer i M/S, SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH

OWNER,R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 21.01.2017

Analysis Start Date P23.01.2017

Analysis End Date T 27.01.2017

Duration Of Monitoring © 21012017 To 22.01.2017

Time Of Monitoring DOT11.20 AM To 1120AM  {(COfor1.0 Hrs.)

Sample ID No . 2865

Sampling Done By : ETS STAFF

Sampling Location 5 METER AWAY FROM UNIT

Sampling Method : ETS/STP/AIR-01

Sampling Machine Placed At Height ¢ 1.5 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: 260 *C

Wind Direction P EToWw

EEEiPT"EJEE P Respirable Dust Sampler (PM,;) + Fine Particulate Sampler (PM: )
!7 S.No. | Test Parameter G T Specification/Limit TTeE Method |
S S S |  (AsperCPCB) | |
— Perteuilo Maters @ |y | 515 | Forasrrecior (155182 (Parv23)
|2 | Particulate Maters(PMz) | ugm® | 88 | For24Hm=60 S 5182 (Part-24) |
i | SuprurDiowse, 50 | pgm T 50" | Foraariss0 Jis st pang |
T e N N L _ For24Hs=60  [is:5182 (Parts)

Page 1 of 2 For Envirg. . ,

MATGRY

Fomat No ETSILABITR-01, lssue No. 05, Date 01 04 2018, Amd. No. 04 Date 01.04 2019 Lap neghe
Fi SFQE

Mote:-

L Test reports without ETS LAB HOLOGRAM are not jssued by vur laboratory.

1. The resulis indicated anly refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report,

4. O liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Bivlogical / Perishable sample shall be destroyved immediately after issue of test repart,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of (he luboratory.,



Ayush Mishra
ANNEXURE - 4


ENVIRO-TECWH SERVICES @ Guif

An Analylical Laboralory s
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.} - 201001
email : etslab2012@gmail.com | Website : www.etslab.in Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO.:  ETS/2865/01/2017 DATE OF REPORT:  27.01.2017
AMBIENT AIR MONITORING AND ANALYSIS REPORT

[ 8. | Test Parameter I "Unit | Result 1_SEBT!‘i::5EiDnILi_ﬁ1Et_|I Test Method |

~ No. pez TSI | (As per CPCB) I

' 5 Carbon Monoxide, (CO) j mg/m” l 0.45 For @ Hrs.=2 / For 1 Hrs_zq IS 5182 : Part10 |

. : g dulided . s MO R St Gl

L6 | Suspended Particulate @tgrsﬁpyu_ ,u_g@ | 4240 For24Hrs=600 | IS: 5182 (Part-4) _
B ***End Gf TEST Hepuﬂ***#t

4“ AN Page 2 of 2

;EPSEWiEES

\|SHRADDHA GUP
W & hdx?u T4 SIGNATIORY

AT Format No ETS/LABITR-01, Issue No. 05, Dale 01.04.2019, Amd. No. 04 D _ - -
k_nj}:l. o. 04 Date 01,04 2019 | gh In-charge
Note:-

L. Test reports without ETS LABR HOLOGRAM are not issued by our laberatery,

. The results indicated only refer to the tested sumples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our liability is limited to inveice value only.

5. The sample shall be destroyed after 15 days & Bivlogical / Perishable sample shall be destroyed immediately aiter issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law withouwl prior written permission of the laboratery.




ENVIRO-TESW SERVICES @ (ud®

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P)-201001
~ email : etslab2012@gmail com Website ; www.etslab.in | Ph.; 99115160786, 9811736063
- , " =ha g

TEST REPORT NO..

ETS/2866/01/2017

TEST REPORT

DATE OF REPORT:  27.01.2017

AMBIENT NOISE MONITORING REPORT

M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI

Name And Address of Customer

DISTRICT-LUCKNOW, UP

Date of Monitoring 21.01.2017
Monitoring Start Date 21.01.2017
Monitoring End Date 22.01.2017
Duration Of Monitoring 24 HOURS
Sample ID No 2866

Monitoring Done By ETS STAFF

Sampling Location
Sampling Method

5 METER AWAY FROM UNIT
ETS/STP/NOISE-01

Category Of Area INDUSTRIAL AREA

J 8| ~ Test Parameter Unit | Result | Specification/Limit | Test Methnd_—‘
Nu_. M ) B | (As per C_F‘CE} ) |
I | Day Time Noise Level Leq:dB(A) | 669 75 | 1S: 9989

|7: Night Time Noise Level [leqdB(A)| 587 | 70 | IS: 9989 |

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.

Night time is reckoned in between 10.00 P.M. and 06.00 A.M.

Notei=

Format No ETSILAB/TR-0Z, Issue No. 05, Date 01

Page 1 of 1

1. Test reports without ETS LAR HOLOGHRAM are not fssued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test repart,

4. Owur liability is limited to invoice value only,

04,2015, Amd. No. 04 Date 01.04.2019

*****End of Test Report*****

For E*EE;MJB:BWWS

P

Kar RAite -
IGNAFORY
N-Charge

5. The sample shall be destroyed after 15 davs & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




f&f ENVIRO-TECH SERVICES @ Guaf

An Analylical Laboralory 1SO 45001
—_— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
- email : etslab2012@gmail.com | Website . www.etslab.in | Ph.; 9811516076, 9811736063
=
e TEST REPORT
TEST REFORT NO.: ETS/2255/01/2018 DATE OF REPORT:  27.01.2018
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : M/S, SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH
OWNER, R/O MOH.582GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P
Date of Monitoring i 22.01.2018
Analysis Start Date :24.01.2018
Analysis End Date o 27.01.2018
Duration Of Monitoring 1 22.01.2018 To 23.01.2018
Time Of Monitoring o 11.28 AM To 11.28 AM (CO for 1.0 Hrs.)
Sample ID No . 2255
Sampling Done By : ETS STAFF
Sampling Location i 5 METER AWAY FROM UNIT
Sampling Method 1 ETSISTP/AIR-01
Sampling Machine Placed At Height : 1.5METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 260 “"C
Wind Direction : EToW
Equipment Used . Respirable Dust Sampler {PM.,) + Fine Particulate Sampler (PM; 5)
| S.No. | Test Parameter Unit | Result | SpecificationiLimit | Test Method |
{As per CPCB)
1 | Particulate Matters,(PMo) | pgim?® 82.8 For 24 Hrs. =100 | IS 5182 (Pant-23)
2 | Particulate Matters,(PM, s) ug/m’ 405 For24 His=60 | IS 5182 (Part-24)
3 Sulphur Dioxide, (S0O,) pgim?® 17.0 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO,) | pgm?’ 31.3 For24 Hrs =80 | IS: 5182 (Part.6)
Page 1 of 2 For ET,WIG‘?-"?T ?OQTWCES
k F*
AUTHO

h@%?’ﬁﬁ?

Format No ETS/ILABTR-01, lssue Mo, 05, Date 01042018, Amd. No. 04 Date 01,04 2019 Lab {,1 Cha
ks rile

Nofe:-

L. Test reports without ETS LAB HOLOGRAM are not issucd by our laboratory,

2. The results indicated only refer to the tested sumples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test repart,

4. Qur liability is limited io invoice value only.

5. The sample shall be destroyed after 15 dayvs & Biolugical / Ferishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the luboratory,

e ———




T, ENVIRO-TEUR SERVICES @ (it

An Anclylical Laloralory ISO 45001
e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com Website : www.etslab.in | Ph.: 9911516076, 9811736063
_x_i:;.% < -
A
L TEST REPORT
TEST REPORT NO.:  ETS/2255/01/2018 DATE OF REPORT:  27.01.2018
AMBIENT AIR MONITORING AND ANALYSIS REPORT
[ 5 ] Test Parameter | Unit Result | Specification/Limit | Test Method
B S | A N S (As perCPCB) = 5o
5 Carbon Monoxide,(CO) ma/m’ 0.49 For B Hrs.=2 / Far 1 Hrs.=4 | 5] 5152 cPart 10
LE E‘Suspended Particulate Matters, (SPM} pg/m® 415i  For24 Hs=600 J_fszﬂ 82 (Part-4) :;

%k t**End ﬂf TE‘St Reportt***k

3= ,n.:l_ Page 2 of 2 For Erviro; Tact

LHET ED'B\&: \ - ~ .
Sl 1

ADDHA !,.F_F"T.ﬂ AUTH

. e Y

} ¥ A Farmat Mo ETS/LABTR-01, Issue No. 05, Date 01 042019, Amd. No. 04 Date 01.04.2019

8 |

MIREY

Lab In-charge

Mole:-

L. Test reports without ETS LAB HOLOGRAM are not {ssued by our laboratory,

2. The results indicated anly refer to the tested samples and lsted applicable parameters.,

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is imited to inveice value only.

3. The sample shall he destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of fesi report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the labaratary,

e,




ENVIRO-TEDA SERVICES @ Gui

Aot ﬁmfg&mi.fc.ﬁa-m."m; 1SO 45001
(A GOVERNMENT APPROVED LAB)

email : etslab2012@gmail.com | Website : www.etslab.in

Plot No. 1/32, §.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

Ph.: 9911516076, 9811736063

TEST REPORT

TEST REFORT NO.:  ETS/2256/01/2018

AMBIENT NOISE MONITORING REPORT

M!S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER,R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNCW, U.P

Name And Address of Customer

DATE OF REPCRT:  27.01.2018

Date of Monitoring 22.01.2018

Monitoring Start Date 22.01.2018

Monitoring End Date 23.01.2018

Duration Of Monitoring 24 HOURS

Sample ID No 2256

Monitoring Done By ETS STAFF

Sampling Location S METER AWAY FROM UNIT

Sampling Method ETS/STPINOISE-01

Category Of Area INDUSTRIAL AREA

| s B “Test Parameter Unit Result J Specification/Limit ‘ Test Method

_E P | i - {As per CPCB)
1 | Day Time Noise Level lleq:dB(A) | 651 75 Is:9989 “
2| Night Time Noise Level [Leq:dB(A) | 56 5 0 s 9989 |

Remark Day time is reckoned in between 0B. UD AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A M.

Note:-

Page 1 of 1

I. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
L. The results indicated only refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if received after 7 duys of issue of test report,

4. Our liability is limited to inveice value only,

For Envnrq Tech S

Farmat No ETS/LAB/TR-02, Issue No. 05, Date 01 04.20189, Amd. No, 04 Date 01.04.2015

“End of Test Report*=***

ﬁree
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5. The sample shall be destroyed after 15 davs & Biological / Perishable sumple shall be destroyed immediately alter issue of test report,
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior writien permission of the laboratory.
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&1 Ao Analylical Laboralory ISO 45001
———— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9811516076, 9811736063
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TEST REPORT
TEST REPORT NO.:  ETS/7821/01/2019 DATE OF REPORT:  25,01.2019
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER.R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U P

Date of Monitoring : 21.01.2019
Analysis Start Date P 23.01.2018
Analysis End Date o 25.01.2018
Duration Of Monitoring i 21.01.2019 To 22.01.2019
Time Of Monitoring 11.34 AM Tae 11.34 AM {CO for 1.0 Hrs.)
Sample ID No i 7821
Sampling Done By . ETS STAFF
Sampling Location : S METER AWAY FROM UNIT
Sampling Method ! ETS/ISTP/AIR-01
Sampling Machine Placed At Height : 1.5METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 260 'C
Wind Direction i E ToW
Equipment Used : Respirable Dust Sampler (PM,5) + Fine Particulate Sampler (PM;s)
S. No. | Test Parameter | Unit | Result | Specification/Limit | Test Method
i | i - (As per CP{.‘-B}
1| Particulate Matters,(PMy,) _bgm’ | 853 | For24Hrs=100 1S 5182 (Part-23)
2| Particulate Matters, (PM, ) ug/m’ 32.9 For 24 Hrs. =60 IS 5182 (Part-24) |
Ir 3 Sulphur Dioxide, (SO,) pg/m® 140 |  For24 Hrs.=80 IS: 5182 (Part-2) |
I_ 4 | Nitrogen Dioxide,(NO,) ugim’ 276 |  For24 Hrs =80 IS: 5182 (Part-6)

Page 1 of 2

MNote:-

L. Test reports withowt ETS LAR HOLOGRAM are not issued by our labwratory,

1. The results indicated only refer to the tested samples and listed applicable purameters,
3. No complaint will be emtertained if received after 7 days of issue of test report.

4. Owar liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Bielogical / Perishable sample shall be destr oyed immediately alter issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,
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| Website : www.etslab.in

ENVIRO-TEUH SERVICES

@ Gus

An Analilical Laboralory ISO 45001

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

Ph.: 8911516076, 9811736063

TEST REFORT NO.:

ETS/Fa21/01/2019

TEST REPORT

DATE OF REPORT:  25.01.2019

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Specification/Limit | Test Method

(As per CPCB)

=l

For 8 Hrs.=2 / Far 1 Hrs.=4 | E 5182 - Part 1[]_

S. |  TestParameter [ Unit r Result

No. o | o | S

5 | Carbon Monoxide,(CO) | mgim® | 055
[ 6 | Suspended Particulate Matters,(SPM) : pa/m® [ 4210

I‘_.---"'_""' =
ZA0TECHN
YO ._'.'l'_';'.
Page 2 of 2
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Note:-

L. Test reports without ETS LAB HOLOGRAM are not issued by our laborstory,
2. The results Indicated anly refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our linbility is limited to invoice value only.
5. The sample shall be destroyed after 15 days & Biological / Perishable sumple shall be destroyed immediately afier
6. This test report shall nad be used in any midvertising media or as evidence in the court of Law without

For 24 Hr:‘i&[}ﬂ 15: 5182 tF'a_rt-ﬂ_

*¥***End of Test Report*****

TARY

Format No ETS/LAB/TR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019  Lab In-charge

issue of test report,
prior written permission of the laboratory,
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IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.} - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9811516076, 9811736063
TEST REPORT
TEST REPORT NO.; ETS/7822/01/2019 DATE OF REPORT: 25.01.2019
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : N/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER R/O MOH.582GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 21.01.2018

Monitoring Start Date : 21.01.2018

Monitoring End Date  22.01.2019

Duration Of Monitoring : 24 HOURS

Sample ID No ;7822

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETSISTP/INOISE-01

Category Of Area : INDUSTRIAL AREA

8 || Test Parameter [ Unit | Result | Specification/Limit | Test Method |
No. - i o {A_s per CPCB) .
1| Day Time Noise Level Leq:dB(A) | 69.3 75 | 1S: 9989 _|
2| Night Time Noise Level ~ llequaBa)| 576 | 70 [is 9989

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10,00 P.M. and 06.00 A M.
*****End of Test Report*****

2 0-TEAN -
A\ Page 1 of 1 For Enviro—- ices
cH BY\ ™ B
s#.{:_:\_\__ DDHA GL PTA AUTH ATORY

\«ilfrﬂ.fg ‘ , Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01 04,2019 Lab fﬂﬂ*]arge

Mote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

2. The results indicated only refer to the tested samples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test repart,

4. Our linbility is limited to invoice value only.

5. The sample shall be destroved after 15 days & Biological 7 Perishable sumple shall be destroyed immediately after issue of test repart.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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An Anclylical Laloralory IS0 45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph. 89911516076, 9811736063

TEST REPORT

TEST REFORT WNO.: ETS/2166/01/2020 DATE OF REPORT: 27.01.2020
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer MIS, SHRI SWATANTRA SINGH 5/0 SHRI SIDHMAMN SINGH

OWNER, R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 22.01.2020
Analysis Start Date 1 24.01.2020
Analysis End Date : 27.01.2020
Duration Of Monitoring : 22012020 To 23.01.2020
Time Of Monitoring o 11.36 AM To 11.36 AM (CO for 1.0 Hrs.)
Sample ID No i 2166
Sampling Done By i ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method :  ETS/STP/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 260 “C
Wind Direction : E Tow
Equipment Used : Respirable Dust Sampler (PM,g) + Fine Particulate Sampler (PM: &)
S. No. ~ Test Parameter Unit Result | Specification/Limit | Test Method
(As per CPCB]
1 [ Particulate Matters, (PM,o) T g 817 | For24Hrs=100 |IS5182 (Part23)
2 ] Particulate Matters,(PM;s) | ugm’ 36.5 For24 Hrs.=60 | IS 51 5182 (Part-24)
3 Sufphur Dioxide, (80;) | ug/m’ 180 For 24 Hrs.=80 Is: 5182 (Part-2)
|4 [Nitogen Dioxide,(NO;) ] I pgm’ | 319 For24 Hrs=80 | IS: 5182 (Part6) |
-
I_if-_f‘-?/ \Tl‘a Page 1 of 2 For Erw: ro-Tech Services
CHEEKED th” | ~
A\ ADDHA/GYPTA AUTHO ATSRY
i __F*__:?, Farmat No ETS/LABITR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019  —20 IN-charge

Note:-

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

L. The results indicated only refer to the tested samples and listed applicable parameters.

3. Ne complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Bislogical / Perishable sample shall be destroyed immediately

alter issue of test repart.
6. This test report shall not be used in any advertising media or as evidence in the court I

of Law without prier written permission of the laboratory,
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gﬁ& A Analylical Laboralsry e
e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

LA TEST REPORT
TEST REPORT NO.:  ETS/R2166/01/2020 DATE OF REPORT: 27.01.2020

AMBIENT AIR MONITORING AND ANALYSIS REPORT

s i Test Parameter Unit Result | Specification/Limit | Test Method
Nf.; {As per CPCB)
5 Carbon Monoxide, (CO) rngp’r'n3 0.59 For8Hrs=2/For1Hrs=4 | |13 5182 Part 10
6 | Suspended Particulate Matters (SPM) | ugim® | 4350 |  For4rs=600 | IS: 5182 (Part4)
_' - *+*++*End of Test Report*****

o o oy §

::‘: _T_E_\H?‘\\ Page 2 of 2 FDF Enisig_“ N S r‘JfCES
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SHRADDHA/GUPTA AUTHO NATORY
\\i?fﬂg‘: 7 Format No ETSILABITR-01, Issue No. 05, Date 01 04.2019, Amd. No. 04 Date 01.042018  =ab |'."|—f:h;rrg{.~_

Maote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

1. The results indicated only refer to the tested samples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our linbility is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological ¢ Perishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.

e,
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& An Ancliytical Laloralory T

e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email ; etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811 736063
——t e

}f_., 7
CEEER TEST REPORT
TEST REPORT NO.:  ETS/2162/01/2020 DATE OF REPORT:  27.01.2020
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER, R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P
Date of Monitoring : 22.01.2020
Monitoring Start Date : 22.01.2020
Monitoring End Date ;o 23.01.2020
Duration Of Monitoring i 24 HOURS
Sample ID No : 2162
Monitoring Done By : ETS STAFF
Sampling Location 1 5 METER AWAY FROM UNIT
Sampling Method : ETS/STR/NOISE-01
Category Of Area : INDUSTRIAL AREA
8. | TestParameter | Unit Result Specification/Limit | Test Method ‘
No. {As per CPCB)
L Day Time Noise Level Leq_:dEl (A) 67.1 75 | 1S: ggsg
1 | Night Time Noise Level 'Leq dB(A) | 558 70 | 1S: 9989 ‘

Remark: Day time is reckoned in between 05.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A_M.
*****End of Test Report**=**

A0 TECHN, For Enivi
HE— N or Enviro-Tech Sepyi
Ay Ny, Page 1 of 1 "10-1ech Seryjces
It ED BY, <
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a‘\SHRADDHA GUPTA AUTHORIZE Rl
NLAB Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2018 -0 IN-charge
Node:-
L. Test reports withowt ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated anly refer to the tested samples and listed applicable parameters,
X No complaint will be entertained if received after 7 days of issue of test report,
4. Owr liability is limited to invoice value only,
5. The sumple shall be destroyed afier 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laberatory,
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e r‘?mi';ffmf Laboraloriy SO 45001

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website

www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO.:  ETS/4851/01/2021

TEST REPORT

DATE OF REPORT:  27.01.2021

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring

Analysis Start Date

Analysis End Date

Duration Of Monitoring

Time Of Monitoring

Sample ID No

Sampling Done By

Sampling Location

Sampling Method

Sampling Machine Placed At Height

M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER, R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

23.01.2021
25.01.2021
27.01.2021
23.01.2021 To
11.40 AM To
4851

ETS STAFF

5 METER AWAY FROM UNIT
ETS/STF/AIR-01

1.5 METER FROM GROUND LEVEL

24.01.2021

11.40 AM (CO for 1.0 Hrs.)

Weather Condition CLEAR Ambient Temperature: 26.0 °C
Wind Direction E Tow
Equipment Used : Respirable Dust Sampler (PMqg) + Fine Particulate Sampler {FMas)
S. No. Test Parameter |  Unit | Result | Specification/Limit | Test Method |
: (As per CPCB)
1 | Particulate Matters,(PM;o) | pgm® | 849 For24 Hrs.=100 | IS 5182 (Part-23)

2 | Particulate Matters,(PM, ) ug/m® 31.7 For 24 Hrs.=60 IS 5182 (Part-24)
| 3| Sulphur Dioxide, (SO;) | ugim’ 16.0 For24 Hrs =80 | IS: 5182 (Part-2)
4| Nitrogen Dioxide,(NO;) | g 29.5 For24 Hrs=80 | IS: 5182 (Part-6)
Page 1 of 2

Nife:-

1
2
3
4.
s
.

- Test reports without ETS LAB HOLOGRAM are not issued by our laharatory.

» The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of ssue of test report,

Our liability is limited to ivoice value only,

Fhe sample shall be destroyed after 15 days & Biological / Perishable sumple shall be destroyved immediately after issue of test report,
This test report shall not be used in any advertising media or as evidence in the court of Law without prior wri

tten permission of the laboratory,




ENVIRO-TECY SERVICES @ Guif

& rqﬂ ﬂmﬁff;mffn.ﬁﬂ-&nfmg ISO 45001
—— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in Ph.; 9911516076, 9811736063

TEST REPORT

: 01.2021
TEST REPORT NO.. ETS/4851/01/2021 DATE OF REFORT:  27.01

AMBIENT AIR MONITORING AND ANALYSIS REPORT

S Test Parameter ~ Unit Result | Specification/Limit | Test Method
No (As per CPCB) S
. 5. Carbon Monoxide [(CO} mg/m’ 0.51 For 8 Hrs.=2 / For 1 Hrs =4 iS 5182 : Part 10 .
6 Suspended Particulate Matters,(SPM) . _|.,|5!a’rr13 415.0 l For 24 Hrs.=600 I1S: 5182 (F’irt-f]

=x=**End of Test Report™***"

SO TECH ro-TehSeryices

ED BY Ushkar é{ﬁ#

fRADDHA GUPTA A”THDR'@}#?J{E& rge
NUAB Y Format No ETS/LAB/TR-01, Issue No, 05, Date 01 04.2019, Amd. No. 04 Date 01.04.2018

—,

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our linbility is limited fo inveice value only,

5. The snmple shall be destroved after 15 days & Biological / Perishable sample shall be destroyed immediately after issuc of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,
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e ﬁmig&cgifaﬁumfm 1SO 45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911518076, 9811 f36063

TEST REPORT

TEST REPORT NO.:  ETS/4852/01/2021 DATE OF REPORT: 27.01.2021

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer : MIS, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER,R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, UP

Date of Monitoring : 23.01.2021

Monitoring Start Date : 23.01.2021

Monitoring End Date 1 24.01.2021

Duration Of Monitoring : 24 HOURS

Sample ID No : 4B52

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETSISTP/NOISE-O1

Category Of Area : INDUSTRIAL AREA
[ s 1 Test Parameter Unit Result | Specification/Limit | Test Method

No. {As per CPCB)

"1 | Day Time Noise Level B Leq dB (A) | 659 75 IS: 9989
2 [ Night Time Noise Level _ | LequaB(A)| 537 76 1S: 9989

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 05.00 A.M.
l&ll#End Df TESt Repﬂr‘l L

Page 1 of 1
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Format Mo ETS/LAB/TR-02, Issue No, 05, Date 01.04.2019, Amd. No. 04 Date 01 .m.zdﬁﬂb I':".I—rh arge

Note:-
L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

1 'I:h:' results indicated only refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test report,
4. Our liability is limited to invoice value only,

5. ?I:hc sample shall be destroyed alter 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,
6. This test report shall not be wsed in any advertising media or as evidence in the court )

of Law without prior written permission of the laboratory.
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(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@amail.com | Website : www.elslab.in FPh.: 9911516076, 9811736063

e
SR
EEsunS TEST REPORT
TEST REPORT NO.:  ETS/3367/01/2022 DATE OF REPORT: 27.01.2022
AMBIENT AIR MDNITORING AND ANALYSIS REPORT
Name And Address of Customer M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER, R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P
Date of Monitoring : 22.01.2022
Analysis Start Date : 24.01.2022
Analysis End Date : 27.01.2022
Duration Of Monitoring ¢ 22012022 To 23.01.2022
Time Of Monitoring : 11.50 AM To 11.50 AM  (COfor 1.0 Hrs.)
Sample ID No : 3367 E
Sampling Done By : ETS STAFF
Sampling Location : 5METER AWAY FROM UNIT
Sampling Method : ETSISTR/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 28.0 “C
Wind Direction : E ToW
Equipment Used ! Respirable Dust Sampler (PMyq) + Fine Particulate Sampler (FM; <)
S. No. " Test Parameter Unit | Result Specification/Limit | Test Method |
{As per CPCB) |
1 Particulate Matters,(PM.g) pg/m* } 80.5 For 24 Hrs.=100 IS 5182 (Part-23)
| 2 Particulate Matters,tPMz_g}_ pga‘m“ | 362 For 24 Hrs.=60 1S 5182 (Part.—ztl} |
3 Sulphur Dioxide, (SO;) ug/m® | 18.0 For 24 Hrs.=80 IS: 5182 (Part-2) |
F 0 e v o o= 3 T - e
. 4 B Nnrqgen Dioxide,(NO,) pgfr_n_ | 31.§ B For 24 Hrs.=B0 I1S: 5182 (Part-6) |

@K \ Page 1 of 2
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Note:-

I Test reports without ETS LAB HOLOGRAM arc ot issued by our laboratory,

2. '].Iu.' results indicated only refer to the tested samples and listed applicable paramelers,
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited do invoice value only.

q
= :Ihl. sumple shall be destroyed after 15 days & Biological / Perishable sumple shall be destroyved immediately after issue of test report,
i test report shall mot be wsed in any advertising media or as evidence in the court of Law without prior writte

n permission of the laboratory,
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An Analylical Laboralor SO 45001
a— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 8911516076, 9811736063

TEST REPORT

TEST REPORT NO.: ETS/3367/01/2022 DATE OF REPORT: 27.01.2022

AMBIENT AIR MONITORING AND ANALYSIS REPORT

‘Unit | Result | Specification/Limit | Test Method
~_ (As per CPCB I
IS 5182 : Part 10

|S: 5182 (Part-4)
****+Engd of Test Report*****

C Test Parameter

NO. S — —_— — - — —_—
5 Carbon Monaxide, (CO) mg/m” 0.58 I For 8 Hrs.=2 { For 1 Hrs.=4

Suspended Particulate Matters,(SPM) pgmq_ 4230 | For 24 Hrs =600

fE\ T E L‘-—.{‘M
/ I.\Q' — ":. \I'x_ ‘
ff = L\“ Page 2o0f2 FU'T - [
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\SH ;‘P‘F‘f@‘f‘"_iﬁ”""’“ AUTHORIZE %ﬁf
\..;-_":f__..j'-ij—:, .:_T,f'. Formal No ETS/LAB/TR-01, Issue No. 05, Date 01.04 2019, Amd. No. 04 Date 01.04. zd]ﬂf_} 1 thrq
—ra ] . E

Mote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by vur laboratory,

1, The resulis indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Riological / Perishable sample shall be destroved immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission uI'F:Iu lahoratory.

[
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e ﬂaﬁa&;:"{h‘df fadﬂm‘:ﬁiw IIS'D 45001

(A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT MNO.: ETS/3368/01/2022 DATE OF REPORT; 27.01.2022

AMBIENT NOISE MONITORING REPORT

M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Name And Address of Customer

Date of Monitoring 1 22.01.2022

Monitoring Start Date : 22012022

Monitoring End Date T 23.01.2022

Duration Of Monitoring : 24 HOURS

Sample ID No : 3368

Monitoring Done By . ETS STAFF

Sampling Location : 5METER AWAY FROM UNIT

Sampling Method : ETS/STR/NOISE-O1

Category Of Area : INDUSTRIAL AREA
[ 5. [ Test Parameter Unit Result | Specification/Limit ‘ Test Method |
| No. (As per CPCB) | ]
Ll_ DayTimeNoiseLevel | Leq:dB(A)| 675 I 159989

2 Night Time Noise Level | Leq dB (A) 521 70 et iS_:BQE i

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M
Might time is reckoned in between 10.00 P.M. and 06.00 A M.
**+=*End of Test Report*~=**
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Format No ETS/LABTR-02, Issue No. 05 Date 01.04.2019, Amd. No. 04 Date 01 04, In-charge

MNote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by wur laboratory,

L. The results indicated only refer to the tested samples and listed ||i;|p||'c_u|]|u parameters,
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 duys & Biological /

Perishable sample shall be destroyved i i
T . yed immediately after issue of test report.
tr. This test report shall not be used in any advertising media \ .

or a5 evidence in the court of Law without prior written permission of the laboratory




ENVIRO-TEUH SERVICES @ Guik

Al rqmi.:;f(caf fr
(A GOVERNMENT APPROVED LAB)

150 45001

ETS-LAB

TEST REPORT NO.:  ETS/B526/01/2023

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By
Sampling Location
Sampling Method
Sampling Machine Placed At Height
Woeather Condition
Wind Direction
Equipment Used

TEST REPORT

DATE OF REPORT.

Plot No. 1/32, 5.5, of G.T. Road Industrial Area, Ghaziabad (U.P.} - 201001
e email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

23.01.2023

AMBIENT AIR MONITORlNG AND ANALYSIS REPORT

M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER,R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI

DISTRICT-LUCKNOW, U.P

19.01.2023
20.01.2023
23.01.2023
19.01.2023 To
6.20 AM To
8526

ETS STAFF

5 METER AWAY FROM UNIT
ETS/STR/AIR-01

1.5 METER FROM GROUND LEVEL

20.01.2023
5.20 AM

| S.No. ‘ Test Parameter

(CO for 1.0 Hrs.)

0

Fine Parliculate Sampler (PMz =)

1 _I_Partlculate Matters, I[F'Mm]'

| Test Method
|

| Partlculate Matters,(PM. 5)

IS 5182 (Part-23)

IS 5182 (Part-24)

CLEAR Ambient Temperature: 26.0
E ToW
Respirable Dust Sampler (PM,o) +
Unit | Result | Specification/Limit
{As per CPCB)
ugm® | 782 |  For24Hrs.=100
“ugim® | 368 |  For24 Hrs.=60
pgm® | 180 For 24 Hrs.=80

2
3 Sulphur Dioxide, (S0:)
4 | Nitrogen Dioxide, (NO;)

IS: 5182 (Part-2) |

pgim® |_ 319 | For24 Hrs.=80

IS: 5182 (Part-6) |

Page 1 of 2

—— ; Format Mo ETS/LABTR-01, Issue Mo, 05, Date 01.04 2019, Amd. No. 04 Date 01.04 2015

Malee-

4. Qur liability is limited to invoice value only.

6. This test report shall not be used in any

5. The sample shall be destroyed after 15 days & Biological / P

L. Test reports without ETS LAB HOLOGRAM are nol issued by our laboratory.,
2. The results indicated only refer to the tested sumples and listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test report,

Lab In- -charge

erishable sample shall be destroyed immediately afier issue of test report,

advertising media or as evidence in the court of Law without prior writlen permission of the laboratory




ENVIRO-TEYH SERVICES @ Guif

An Analytical Laloratory ST
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website . www.etslab.in | Ph.: 9911516076, 9811736063

; TEST REPORT
TEST REPORT NO..  ETS/8526/01/2023 DATE OF REPORT:  23.01.2023

AMBIENT AIR MONITORING AND ANALYSIS REPORT

ETEN Test Parameter Unit Result | Specification/Limit | Test Method
No. . - | (As per CPCB) .
5 Carbon Monoxide, (CO) mgfmF‘ 0.29 I For 8 His =2/ For 1 Hrs.=4 | |S 5182 : Part 10
Suspended Particulate i im? 435.0 For 24 Hrs =600 IS: 5182 (Part-4
? | Matters,(SPM) HY ' R { )
#*#+*+End of Test Report*****

Page 2 of 2

MNote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our labaratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. Mo complaint will be entertalned if received after 7 davs of issue of test report.

4. Our liability is limited to involce value only.

5. The sample shall be destroyed after 15 days & Biolegical / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidenee in the court of Law withouot prior written permission of the laboratory,

e




ENVIRO-TEEH SERVICES @ Gudf

e ﬁm&;&mf Labaralon it

(A GOVERNMENT APPROVED LAB) S
Plot No. 1/32, 5.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.:  ETS/B527/01/2023 DATE OF REPORT: 22.01.2023
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer . M/S. SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH

OWNER,R/O MOH 592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.F

Date of Monitoring 1 19.01.2023
Monitoring Start Date : 19.01.2023
Monitoring End Date : 20.01.2023
Duration Of Monitoring : 24 HOURS
Sample ID No : BR2V
Monitoring Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETS/STRPINOISE-O1
Category Of Area : INDUSTRIAL AREA )
S, Test Parameter [ Unit Result | Specification/Limit | Test Method |
No. (As per CPCB)
1 Day Time Noise Level Leq dB(A) | 648 75 IS: 9989
2 [Night Time Noise Level leq:dB(A) | 415 | 70 |1si9%89

Remark; Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 AM.
ﬁk*ﬁkEnd Uf Test Report*tﬂ*ﬁ

Page 1 of 1 For Enviio-To-j Services
= -~
AUTH MATORY

Format Mo ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. N, 04 Date 01.04.2019 Lab In-charge

Mote:-
1. .'I:Esl: reports without ETS LAB HOLOGRAM are not issued by our laboratery.
2. The results indicated vnly refer to the tested samples and listed applicable parameters.

3. Mo complaint will be entertained if received after 7 days of issue of test report,
4. Qhur liability is limited to invoice value only.

:I -I_.I“I sample shall be destroyed afier 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
. This test report shall not be used in any advertising media or as cvidence in the court of Law without prior written permission of the laboratory.

e R R "= S




ENVIRO-TECH SERVICES @ Gudt
1 4 @ GuaF
%} e ﬂnafﬂf&ﬁ:ffaﬂﬂmfa‘w ISO 450_0-1

————— (A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
o _ email : etslab2012@gmail.com | Website : www.etslab.in | Ph. 9911516076, 9811736063

:h-‘-q.-'l‘.l =

Qa :

s TEST REPORT

ETS/2224-1/06/2017 DATE OF REPORT: 26.06.2017

TEST REPORT MNO.:

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By
Sampling Location

M/S. SHRI SWATANTRA SINGH S/O SHRI SIDHMAM SINGH
OWNER,R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

21.06.2017
23.08.2017
26.06.2017
21.06:201 o
11.24 AM To
2224-1

ETS STAFF

5 METER AWAY FROM UNIT

22.06.2017

11.24 AM  (CO for 1.0 Hrs.)

Sampling Method ETS/STP/AIR-01
Sampling Machine Placed At Height 1.5 METER FROM GROUND LEVEL
Weather Condition CLEAR Ambient Temperature: 380 “C
Wind Direction E Tow
Equipment Used Respirable Dust Sampler (PMyp) + Fine Particulate Sampler (FMz =)
" S. No. Test Parameter [ Unit | Result Specification/Limit | Test Method
L (As per CPCB)
1 Particulate Matters, (PM ) ‘ pg/m’ 86.8 For 24 Hrs.=100 IS 5182 (Part-23)
}i 2 | Particulate Matters,(PM, s) ugm® | 404 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO5) | pgm’ 17.0 For 24 Hrs=80 | IS: 5182 (Part-2)
| 4 | Nitrogen Dioxide_.LNOﬂ | pg/m’ 3b6 For 24 Hrs.=80 | 15: 5182 (Part-6)
Page 1of 2

Mote:-

: ::‘:t npull;'.ﬁ-wnh““t ETS LAB HOLOWGRAM are not issued by our laboratory.,
3. : e results indicated only refer to the tested samples and listed applicable parnlr{ulcrﬁ
- No complaint will be entertained if received after 7 days of issue of test report N

4. Our liability is lmited to invoice value only.

5. The Sample shall he desty U}ld alter 15 dayvs & B UJUL“H-I Perishable san [J‘Il shall be destroyed in mediately after issue of test ”-i"“'
6. This test rL"IIU L1 e wsed i bl ; L l‘ 4] i
ti as evidence in the co urt of Law without rigr wrilten PLer (TLETT] Fthel
< ri shall not b s im o any advertising media o i LNt he laboratory




ENVIRO-TELW SERVICES @ Guar

An Analylical Laboralory T

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com Website : www.elslab.in | Ph.: 8911516076, 9811736063

TEST REPORT

DATE OF REPORT:  26.06.2017
TEST REPORT NO.: ETS/2224- 1/0B/2017

ING AND ANALYSIS REPORT
AMBIENT AIR MONITOR LA

5 T P : I_I HEEult 5 E'[:If CEItIﬂIll'LII'III'l
[ . est aramater nit P{ : ]
no- 8 Hrs.=2/ For 1 Hrs.=4 I 5‘]52 a 1
Carbon Monoxide. CD mgsm D4B | For8Hrms. 1S Part 10
5 arbon Mon x1d L | |3 5132{ =
P m 430.ﬂ Far 24 Hrs.=600 P rt_q
| EL-IEF!EﬂdEd F'artu:ulate Matters {5 |"l.|"|] {.]l" 5 | e Df — Repmt“”.

vices

AUT SIGNATORY

Format Mo ETS/LABTR-01, Issue No, 05, Date 01.04 2018, Amd. No. 04 Date D1 04.201bab Fﬂ—Charge

Page 2 of 2 For lirrl‘i{Lu,LL% S

Note:-

1. Test reports without ETS LAB HOLOWGRAM are not issued by our Inboratory.

I The results indicated only refer to the tested samples and listed applicable parameters.
3, No complaint will be entertained if received alter 7 days of issue of fest report,

4. Our liability is limited to invoice value only.
5. The sample shall be destroyed after 15 days & Riological ! Perishable sample shall be destroyed immediately after issue of test re porl.

tv. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,




7. ENVIRO-TEEH SERVICES @ Gudf

A Anclylical Laboralory
(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email ; etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

150 45001

TEST REPORT
TEST REFORT NO.. ETS/2224-2/06/2017 OATE OF REPORT:  26.06.2017
AMBIENT NOISE MONITORING REPORT
Mame And Address of Customer : MIS, SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH

OWNER,R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring + 21.06.2017
Monitoring Start Date 1 21.06.2017
Monitoring End Date 1 22.06.2017
Duration Of Monitoring . 24 HOURS
Sample ID No 1 2224-2
Monitoring Done By : ETS STAFF
Sampling Location . 5 METER AWAY FROM UNIT
Sampling Method . ETS/ISTRINOISE-01
Category Of Area : INDUSTRIAL AREA _
[T i85 | Test Parameter Unit | Result | Specification/Limit | TestMethod
No. | | (As per CPCB) ‘ -
| | Day Time Noise Level Leq .dB(A) | 675 ‘ 75 IS: 9989
2 | Night Time Noise Level Leq dB (A) | 608 70 IE

Remark: Day time is reckoned in between CI-B 00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P. M. and 06.00 AM.
*w++End of Test Report™***

For Enviro-Tech S rvice
Page 1 of 1 s

AUTHQ 7t E‘ﬁﬂom

V- C arge
Format Mo ETS/LABTR-02, lssue No. 05, Date 01,04.2019, Amd. Ne. 04 Oate 01.04.2019

' Mote:-

1. Test reports without ETS LABR HOLOGRAM are not issucd by our laboratory.

L. The results indicated only refer to the tested samples and listed applicable parameters.
A No compluint will be entertained if reecived after 7 ds 1vs ol issue of test report,
4. O liability is limited to invoice value anly,

.q
: ;:u. :Jn:ph shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report,
is test report shall not be used in any advertising media or as evidence in the court of Law without prior writien permission of the laboratory,

RS




ENVIRO-TELH SERVICES @ GuaF

IS0 45001
e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.:  ETS/1305-7/06/2018 DATE OF REPORT: 26.06.2018

AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer . M/S. SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER.R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring 21.06.2018

Analysis Start Date 23.06.2018

Analysis End Date 25.06.2018

Duration Of Monitoring 21.06.2018 To 22.06.2018

Time Of Monitoring 1110 AM  To 11.10 AM  (CO for 1.0 Hrs.}
Sample ID No 1305-7

Sampling Done By ETS STAFF

Sampling Location
Sampling Method
sampling Machine Placed At Height

5 METER AWAY FROM UNIT
ETS/STP/AIR-01

1.5 METER FROM GROUND LEVEL

Weather Condition CLEAR Ambient Temperature: 380 "C
Wind Direction E ToW
Equipment Used :  Respirable Dust Sampler (PM.) + Fine Particulate Sampler {(PMzs)
S.No. | Test Parameter [ Unit Result Specification/Limit | TestMethod |
{As per CPCB)
1 | Particulate Matters, (PMyp) pg/m’ 80.9 For 24 Hrs.=100 | IS 5182 (Part-23)
2 Particulate Matters (FMi &) ugfm:’ 337 For 24 Hrs.=80 IS 5182 (Part-24)
3 Sulphur Dioxide, (50:) ;.Jg.frn3 16.0 For 24 Hrs. =80 IS: 5182 (Part-2)
4 Nitrogen Dicxide,(NO;) ug:’rnz' 30.2 | For 24 Hrs.=80 I1S: 5182 (Part-6)
- -:.II':_T'_';:' g
_./:_ \ -:':_ -._II. _L_l:“{_: E = t -y —_ - l‘ o, \ Ea
f i ,-:/ EH Page 1 of 2 i OI:: ﬂ"lil..l-.rhl-e?'; R MWICES
t‘ ED BY- ]
b J o3l .
SHRADDHA GUPTA THORIZED $IGRATORY

In-charge

R QJ’E__E ]_i‘-\_,;/; Format Mo ETS/LAB/TR-01, Issue Nao. 05, Date 01.04,2019, Amd. No. 04 Date 01,04.201

Nuote:-

L. Test reports without ETS LAB HOLOGRAM are nat issued by our laboratory
L The results indicated only refer to the tested samples and listed u|;pliruI|J¢ pnruu;q_:h:n
X Mo compluint will be entertained il received after 7 davs of issue of test report -
4. Our liability is limited to invoice value only, ' '
: -:—::::.”:p]f sha[ll:u' llustm}'ﬂl. al’:lt-r 15 1.1:1}'5 & _I-Hulup,h:nll /! Perishuble sample shall be destroved immediately after issue of test report,
est report shall not be used in any advertising medin or as evidenee in the court of Law without prier written permission u[r-:lu- laharatory,




ENVIRO-TEXH SERVICES @ Gui

o AMIJEMﬁJEJmm 1SO 45001
(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com Website : www.etslab.in |

Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO..  ETS/1305-7/06/2018

DATE OF REPORT: 28.06.2018

AMBIENT AIR MONITORING AND ANALYSIS REPORT

" ky . - hud
' Unit Result Specification/Limit | Test Met
l S. Test Parameter | e
' N: Carbon Monoxide,(CO) mgrm 0.51 For 8 Hrs.=2 / For 1 Hrs.=4 | 1S 5182 : Part 10
: I 1 ; = |S: 5182 (Part-4)
i 5,(SPM fm? 4350 For 24 Hrs =600

L Suspended Particulate Matter ) | v | J R

f.,

r '-__ )

\*\“B Page 2 of 2
v

ForENVITQ-Tach Services

AUTF’(QRIE’&D SIGNATORY

\ D ’I;lﬁt f;LIPTA
\ - Format No ETS/LABTR-01, Issue No. 05, Date 01.04 2019, Amd. No. 04 Date 01,04.2018-8D In-charge

t"‘«i

Mote:-

I Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

1. The resulis indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of lssue of test repaort.

4. Our liahility is limited to invoice value only.

5. The sample shall be destroved after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEEH SERVICES @ Gudf

An Analiylica { Laboralory

IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email ; etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.:  ETS/1305-8/06/2018 DATE OF REPORT:  26.06.2018
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer - M/S, SHRI SWATANTRA SINGH S/0O SHRI SIDHMAN SINGH

OWNER.R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 21.06.2018

Monitoring Start Date : 21.06.2018

Monitoring End Date : 22.06.2018

Duration Of Monitoring : 24 HOURS

Sample ID No : 1305-8

Monitoring Done By : ETS STAFF

Sampling Location 1 5 METER AWAY FROM UNIT

Sampling Method : ETS/ISTP/INOISE-01

Category Of Area : INDUSTRIAL AREA

L S. | Test Parameter ‘ Unit | Result | Specification/Limit | Test Method

No. (As per CPCB)

1| Day Time Noise Level | Leq :dB (A) ‘ 66.4 75 | 1S: 9989
2 | Night Time Noise Leve! Leq dB(A) | 592 70 | 1S: 9989

Remark: Day time is reckoned in between 06. Dﬁ A.M, and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 AM.
w**End of Test Report™*™"

H;"{-‘{_ 'k.ﬁ H -.-:'x i‘l_
SO N
.ll.l"r_'{

’ o -
'L . \ - Page 1 of 1 For Enviro-Tech Services
aﬁH\% Dq*r‘ P |

@gﬁg GUPTA AUTHDd?é?mﬁmﬂR‘r

Format Mo ETS/LABTR-02, Issue No. 05, Date 01.04 2019, Amd, Mo. 04 Date 01.04. 2019 In-cha rge

Mote:-

1. Test reports without ETS LAB HOLOWGRAM are net issued by our laboratory,
1. The rl:.'i.lllt!_il'lditalt":l anly refer to the tested samples and listed applicable paramceters.
. No complaint will be entertained if received after 7 days of issue of test report.
4. Owur liability is imited to invoice value only, .
:. ; :c sample shall be destroyed :l[t.l.'f 15 days & _Iiiulugil.‘a] ! Perishable sample shall be destroved immediately after issue of test report

- This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the lahoratory




ENVIRO-TELH SERVICES @ GuAd’

An Analylical Laloratory

IS0 45001
(A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : waww.elslab.in Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.: ETS/1528-8/06/2019 DATE OF REPORT: 26.06.2019
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer M/S, SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH

OWNER, R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, UF

Date of Monitoring : 21.06.2019
Analysis Start Date :  22.06.2019
Analysis End Date : 25.06.2019
Duration Of Monitoring : 21.06.2015% To 25.06.2018
Time Of Monitoring : 1119 AM To 11.19 AM {CO for 1.0 Hrs.)
Sample ID No : 1528-8
Sampling Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETS/STP/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 38.0 °C
Wind Direction : E ToW
Equipment Used : Respirable Dust Sampler (PMyg} + Fine Particulate Sampler (PM: s)
S.No. Test Parameter Unit Result Specification/Limit | Test Method
| {As per CPCB)
1 | Particulate Matters,(PMy) ugm® | 89.2 For 24 Hrs.=100 | IS 5182 (Part-23) |
2 Particulate Matters, (PM; <) pg.fm" | E.Ei F_or 24 Hrs.=60 IS 5182 (Part-24} :!
3 Sulphur Dioxide, {SO;) pg/m® 18.0 Far 24 Hrs.=80 | 1S: 6182 (Part-2)
— . . |
4 Nitrogen Dioxide,(NO;) pg/m® 33.4 For 24 Hrs.=80 | IS: 5182 (Part-6)
E@: ?;\ Page 1 of 2 For Eavi Services
f’cs}cl' ED aﬁrﬂ”
BHRADDHA GUPTA A IZER SIGNATORY
;H ._n‘;‘:' }f Farmat Mo ETS/LABRTR-01, Issue Mo, 05, Date 01.04,2019, Amd. No. 04 Date 01.1}4.2n1£[_ab II"I char

Note:-

Test reports without ETS LAB HOLOGRAM are not issued by aur laboratory.

- The results indicated only refer to the tested samples and listed applicable parameters,
No complaint will be entertained if received afier 7 days of issue of test report,

Our liability is limited to invoice value only,

S =

I.J“.' sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report
This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory




ENVIRO-TECH SERVICES @ Guif
o)

An Analslical Laboralory 1SO 45001
e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in Ph.: 9911516076, 9811736063

TEST REPORT
ORT: 26.06.2019
TEST REPORT NO..  ETS/1528-8/06/2019 DATE OF REP

AMBIENT AIR MONITORING AND ANALYSIS REPORT |
ljs ' Test Parameter [ unit ‘\‘ Result | Specification/Limit | Test Method

(As per CPCB)
For B Hrs.=2 / For t Hrs.=4 | 1S 5182 : Part 10

. —
5 Carbon Meonoxide, (CO) mg/m 0.57

' P ) | For 24 Hrs =600 IS: 5182 (Part-4)
i tters,(SPM) | pg/m 442.0 . :
6 Suspended Particulate Ma ( ) | | ~++**End of Test Report*****

For Enviro-Tec
ech ;
Page 2 of 2 i ervices

Mote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

L. The results indicated only refer to the tested samples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is Hmited to invoice value only,

5 The sample shall be destroyed after 15 days & Biological [ Perishable sample shall be destroyed Invmediately after issuc of test repart.

6. This test report shall not be used in any advertising media or a5 evidence in the court of Law without prior written permission of the laboratory,




7. ENVIRO-TEEH SERVICES @ (k¥

#ue r‘?m%ﬁmf fﬁﬂm
(A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Websile : www.elslab.in | Ph. 8911516076, 9811736063
-L"';"q‘" ~
M%
3 m.f
Ly

150 45001

TEST REPORT
TEST REPORTNO.:  ETS/1528-8/06/2019 DATE OF REPORT:  26.06.2019
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer . M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER, R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring ;o 21.062019
Monitoring Start Date 1 21.06.2019
Monitoring End Date : 2206.2018
Duration Of Monitoring : 24 HOURS
Sample ID No : 1528-9
Monitoring Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETS/ISTR/NOISE-01
Category Of Area : INDUSTRIAL AREA B
FS. | "~ Test Parameter ‘L Unit | Result | Specification/Limit | Test Method ‘
No. (As per CPCB)
| | Day Time Noise Level ) Leq :dB (A) ‘ 68.3 75 |15:9989 ‘
}‘z Night Time Noise Level | Leq:dB(A) | 605 70 1S: 9989 |

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P. M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.
*=**End of Test Report*™™**"

For Enviro. Tech §

Page 1 of 1 e ] [)(p

51-1 n&nnua GUPTA AUTHO
~_{ "r"f‘ . 74 Format No ETS/LABTR-02, Issue No. 05, Date 01,04 2015, Amd. No. 04 Date 01.04.2019

e

Note:-
L. Test reports without ETS LAR HOLOGRAM are not issued by our laboratory,
L. The resulis indicated only refer to the tested samples and listed applicable parameters.

X, Mo complaint will be entertained if received after 7 days of issue of test report.
4, Our linbility is limited to invoice value only.

5. The sample shall be destroyed alter 15 days & Biological [ Perishable sample shall be destroyed immediately alter issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEUH SERVICES @ Guik

Ar Analytical Laboralory
(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012E&gmail.com Website : www.etslab.in | Ph.; 9911516076, 9811736063

ISO 45001

TEST REPORT
TEST REPORT NO..  ETSM824/06/2020 DATE OF REPORT: 26.06.2020
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : /S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER,R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 22.06.2020
Analysis Start Date ;24062020
Analysis End Date 1 26.06.2020
Duration Of Monitoring ¢ 22062020 To 23.06.2020
Time Of Monitoring o 11.22AM 0 To 1122 AM  (CO for 1.0 Hrs.}
Sample ID No 11824
Sampling Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETSISTP/AIR-01
Sampling Machine Placed At Height : 15METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 380 °c
Wind Direction : E TaW
Equipment Used :  Respirable Dust Sampler (PM.g) + Fine Particulate Sampler (PMz )
'Eﬂﬁ " TestParameter | Unit | Result | Specification/Limit | Test Method
(As per CPCB) |
1 | Particulate Matters,(PM,g) C pgim® 82.9 For24 Hrs.=100 | IS 5182 (Part-23)
2 | Particulate Matters,(PM, ) ugim® | 305 | For24Hrs=60 IS 5182 (Part-24)
"3 | sulphur Dioxide, (SO} ugm* | 160 | For24Hrs=80  |IS:5182 (Part2)
4 Mitrogen Dioxide (NO3) I.JQ."ITI'S : _32?_ | For 24 Hrs.-——E ) IS: EjBZLPaEE‘J__

P

AUT DI SIGNATORY

Format Mo ETS/LABTR-01, Issue No. 05, Date 01.04 2019, Amd. No. 04 Date 01 04,2019 Lﬁ"b .If'I-Chalr{_}e

Note:-

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

1. The results indicated only refer to the tested samples and listed applicable |:um|.|||-1.-1:u rs.
3. No complaint will be entertained if received after 7 days of issue of test report,

4. Qur lability is limited to inveice value iy,

3. The sample shall be destroyed after 15 davs & Biological / P

erishable sample shall be destroyed immediately alter issy i
A8 ; siroy h e of test report,
6. This test report shall not be used in any advertising £

media or as evidence in the court of Law without prior written permission of the laborutory.,




ENVIRO-TECH SERVICES @ Gud

A Hnalilical Laloralory SO 45001
— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

DATE OF REPORT: 26.06.2020
TEST REPORT NO.:  ETS/1824/06/2020

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Result | Specification/Limit | Test Method |

| S. Test Parameter | Unit | (hs por CPCB) i B
e ~ide (CO) o 3 5 For B Hrs=2 / For 1 His=4 | IS 5182 : Part 1D_
- Carbon Monoxide,(CO) | _@’_m bl &4 or . art
| i —I— fm’ 433.0 For 24 Hrs.=600 | IS: 5182 {Part-4)
r 6 Suspended Pa_rtmulatiMatters.{SPM} Vis] : e TN
Page 2 of 2 For [ Services
AUTH D 5{[Gvuﬁ1;?}nv
3 4 ST WG
N ‘:" Format No ETS/LABITR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01042019 | gy . harge

Note:-

1. Test reports withowt ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 davs of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroved after 15 duys & Biological / Perishable sample shall be destroyed Immediately after issue of lest report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.

_—




ENVIRO-TECH SERVICES © (udF

et .rqum!'f;f&mi fc.ﬂ&k.f@’;-’f

1SO 45001
S (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
e -~ email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911518076, 9811 736063
TEST REPORT
TEST REFORT NO.. ETS/M82506/2020 DATE OF REPORT:  26.08.2020
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : MIS, SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH

OWNER,R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 22062020

Monitoring Start Date : 22.06.2020

Monitoring End Date 1 23.08.2020

Duration Of Monitoring : 24 HOURS

Sample ID No : 1825

Monitoring Done By : ETS STAFF

Sampling Location . 5 METER AWAY FROM UNIT

Sampling Method : ETS/STP/NOISE-01

Category Of Area : INDUSTRIAL AREA _ |

S. Test Parameter Unit Result | Specification/Limit ‘ Test Method
No. ‘ {As per CPCE) ‘
| Day Time Noise Level Leq dB(A) | 659 ‘ 75 S:9989

|2 | Night Time Noise Level leq dB(A) | 573 | 70 ‘ IS: 9989 ‘

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.
*+++End of Test Report™***

o ey \Q
i -’.."/ .I"
| | Lt | I
o \.I ] S
\\ CHECHE{D BY
\saﬁ@__ﬁnﬂn GUPTA
Format Mo ETS/LABTR-0Z, Issue Mo, 05, Date 01 04,2019,

Page 1 of 1

Nate:-

L .I.l"" reports witheut ETS LAB HOLOGRAM are not issued by our laboratory.

2, I_lw results indicated only refer to the tested samples and listed applicable par;ln;ct..-n,
3. Ne complaint will be entertained if received after 7 days of issue of test report,

4. Our liability is imited to invoice value only.

5_ Tl“‘ S " o ‘il s 0 Te Y e i H i
% This ¢ s:ph' shall be destroyed "'"I"r 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report
- st report shall not he used in any advertising media or as evidence in the court of Law without prior W ritten permission of the I

tharatory.




ENVIRO-TEUH SERVICES @ Guif

An Analylical Laloralory

IS0 450 D1

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com

Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REFORT NO..

ETS/2733/06/2021

TEST REPORT

DATE OF REPORT. 26.06.2021

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Mame And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By
Sampling Location
Sampling Method
Sampling Machine Placed At Height
Weather Condition
Wind Direction
Equipment Used

M/S. SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH
OWNER,R/O MOH.582GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

21.06.2021
23.06.2021
26.06.2021
21.08.2021 To
11.24 AM Tao
2733

ETS STAFF

5 METER AWAY FROM UNIT
ETS/ISTP/AIR-01

1.5 METER FROM GROUND LEVEL

22.06.2021

11.24 AM  (COfor 1.0 Hrs.)

S.No. | Test Parameter

1 | Particulate Matters, (PM;o)

2 Particulate Matters, (PM: s

3 | Sulphur Dioxide, (SO,)

| 4 Mitrogen Dioxide (NC;)

“SHRADDHA GUPTA

Mot

CLEAR Ambient Temperature: 380 “C

E ToWw

Respirable Dust Sampler (FMyg) + Fine Particulate Sampler (PM; =)
Unit | Result | Specification/Limit | Test Method

{As per CPCB)
pgim’ | 872 | For24Hrs=100 IS 5182 (Part-23)
ugim* | 348 | For24 Hrs.=60 IS 5182 (Part-24) |
pgm® | 190 | For24Hrs=80 | IS:5182(Part2) |
pgim_“ N E?.D_ For 24_1—|rs;:_843_ LS: EBE[_F’art;ﬁ‘j_l
Page 1 of 2

For Ewuﬁ"&u PETVICES
- -~

AUTHDWT;JFY
LR LT =V LR
Format No ETS/LABTR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.0 2049, In-ch =

-Cnarge

L. Test reports without ETS LAB HOLOGRAM are not issucd by our laboratory.

2. The resulis indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received afier 7 days of issue of test report,

4. Owr liability is limited to invoice value only.

S. The sample shall be destroyed after 15 days & Biological / Perishable sample shull be destroyed immediately after issue of test report
6. This test report shall net be wsed in any adve rtising media or os evidence in .

the court of Law without prior written permission of the laboratory,




ENVIRO-TECH SERVICES @ Gudf

Ao pqﬂa&l;ﬁk.'al faﬁmmfa-&y 1'50 45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO.. ETS/2733/06/2021 DATE OF REPORT: 26.06.2021

AMBIENT AIR MONITORING AND ANALYSIS REPORT

S Test Parameter [ uUnit | Result Specification/Limit | Test Method
rné | ‘ (As per CPCB) |
| & |

0.54 For8Hre=2/For1Hrs=4 |[155182; Part10

3
Carbon Monoxide,(CO) l mg/m

For 24 Hrs. =600 IS: 5182 (Part-4)
#*+440nd of Test Report*****

- spoicg) .
6 | Suspended Particulate Matters,(SPM) | pg/m® | 4400

Mobe:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

L. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our linbility is limited to inveice value only.

5. :I'he sample shall be destroved alter 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior writlen permission of the laboratory,




ENVIRO-TELH SERVICES @ GuiF

An Analylical Laboralory ISO 45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TEST REPORT NO.:  ETS/2734/06/2021 DATE OF REPORT: 26.06.2021
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer - MIS, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring 1 21.06.2021

Monitoring Start Date : 21.06.2021

Monitoring End Date : 22.06.2021

Duration Of Monitoring . 24 HOURS

Sample ID No T 2734

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETS/STP/INOISE-01

Category Of Area : INDUSTRIAL AREA
|7$'. | Test Parameter : Unit | Result | Specification/Limit | Test Method

No. {As per CPCB) ‘

|1 | Day Time Noise Level Leq:dB(A) | 672 75 ‘ IS 9989
| 2 | Night Time Noise Level | Leq:dB(A) | 555 70 IS: 9989

Remark: Day time is reckoned in between 06.00 AM. and 10 00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 AM.
**=**End of Test Report™**

For Enwrefich Semiceg
Page 1 of 1 - ‘\"ﬁ .

Farmat No ETS/LABTR-0Z, Issue Mo, 05, Date 01.04.2019, Amd. Ne. 04 Date 01,04 2019 dfgﬂ'

Mate:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratary,

2, The results indieated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if recelved afier 7 days of issue of test repurt.

4. Our liability is limited to invoice value only,

5. The sample shall be desiroyed after 15 days & Biological / Perishable sample shall be destroved immediately after issuc of test report

6. This test report shall not be used in any ndvertising media or as evidence in the court of Law without prior written permission of the laboratory

e




ENVIRO-TECH SERVICES @ Gud¥

™ ﬁu&:’l«ﬂ‘&af Lo
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

150 45001

TEST REPORT
TEST REPORT NO.. ETS/3541/06/2022 DATE OF REPORT: 27.06.2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer . M/S. SHRI SWATANTRA SINGH 5/0 SHRI SIDHMAN SINGH

OWNER,R/O MOH 592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 23.06.2022
Analysis Start Date : 25.06.2022
Analysis End Date 1 27.06.2022
Duration Of Monitoring : 22062022 To 24.06.2022
Time Of Monitoring : 1129AM  To 11.20 AM  (COfor 1.0 Hrs.)
Sample ID No 1 354
Sampling Done By : ETS STAFF
Sampling Location . 5 METER AWAY FROM UNIT
Sampling Method . ETS/ISTR/AIR-D1
Sampling Machine Placed At Height - 1.5METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 380 “C
Wind Direction : E ToW |
Equipment Used . Respirable Dust Sampler (PM;) + Fine Particulate Sampler (PM; ff.l
"8.No. |  TestParameter Unit “Result | Specification/Limit | Test Method
o | (As per CPCB) {
1 | Particulate Matters,(PM:o) ugm® | 849 For 24 Hrs.=100 | IS 5182 (Part-23)
2 | Particulate Matters,(PM:) ug/m’ 373 For24 Hrs =60 | IS 5182 (Part-24)
3 Sulphur Dioxide, {SO;) pg/m’ 15.0 For 24 Hrs.=80 IS: 5182 (Part-2)
"4 | Nitrogen Dioxide,(NO,) ugm® | 320 |  For24Hrs.=80 IS: 5182 (Part-6) |

|

*_H

-

=3 |'_'l.,.-f_r
ST NG Page 1 of 2
(o yed
' DHA GUPTA
hﬂ e %) N-Charge
\tg_j'['m';'f’/' Format No ETS/LAB/TR-01, lszue Mo, 05, Date 01.04.2019. Amd. No. 04 Date 01.04.2019 -

Maole:-
L :rﬂ" reports without ETS LAB HOLOGRAM are not issued by sur liboratory.
L. The results indicated only refer to the fested sumples and Nsted applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report.
4. Qur liability is mited to invoice value only.

5. ::u. sumple shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report,
. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,




ENVIRO-TECH SERVICES

%} An Analylical Paborsdory

IS0 45001
(A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, 5.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website . www.etslab.iin | Ph.: 9911516076, 9811736063
: TEST REPORT
TEST REFORT NO.: ETS/3541/06/2022 DATE OF REPORT: 27.06.2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
o T e o r ] Erwy Y ST —
S. ~ Test Parameter Unit Result Specification/Limit | Test Method
[ No. ] e e (As per CPCB) .
"5 | Carbon Monoxide,(CO) mgim® | 051 | ForBHrs=2/ForiHs=4 | IS 5182 Part 10
: L G ittty oS et i = i,
6 | Suspended Particulate Matters,(SPM) | pa/m® | 4320 For 24 Hrs.=600 . J_S:_51EE (Part-4)
T e & +#*#*End of Test Report*****

A2 =09N\ Page 2 of 2 For Enyire-
I'_i‘ﬁ?m ADDHA G!,_IFTA AUTHOF
. “.‘.?%T":{:"; 4 Format Mo ETS/LAB/TR-01, Issue No. 05, Date 01.04. 2019, Amd. No. 04 Dale 01.04.2
Mote:=

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

1. The resulis indicated only refer (o the tested samples and listed applicable parnrt:rtl:rs.
3. No complaint will be entertained if received after 7 days of issue of test report,

4. Owur liability is limited to invoice value anly,

5. The sample shall be destroyed after 15 dayvs & Bivlogical / Perishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of

In-charge

the laboratory,

R




ENVIRO-TECH SERVICES @ &udF

e ﬂrrafyﬂ':xf Jﬂuﬁu’tufawf

Name And Address of Customer :

Date of Monitoring
Monitoring Start Date
Monitoring End Date
Duration Of Monitoring
Sample ID No
Monitoring Done By
Sampling Location
Sampling Method

IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 8911516076, 8811736063
TEST REPORT
TEST REPORT NO.: ETS/3542/06/2022 DATE OF REPORT: 27.06.2022

AMBIENT NOISE MONITORING REPORT

M/S, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER, R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI

DISTRICT-LUCKNOW, U.P

23.06.2022

23.06.2022

24.06.2022

24 HOURS

3542

ETS STAFF

5 METER AWAY FROM UNIT
ETS/STP/NOISE-01

Category Of Area INDUSTRIAL AREA

EN Test Parameter Unit Result | Specification/Limit | Test Method
| No. | _[J_!.Ear C_E'CEI]

1| Day Time Noise Level - leq:dB(A)| 645 | 75  |1S:9989

| 2| Night Time Noise Level Leq:dB(A) | 528 | 70 IS: 9989

Note:-

Format No ETS/LABTR-02, Issue No. 05, Date 01.04.2015, Amd.

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 AM.
*****End of Test Report*****

For Enviro-Tech Services
Page 1 of 1 ;

""I.|I1v}jlf[a|
AUTHORIZED BIGNATORY

Mo, 04 Date 01.04.2018

L Test reports without ETS LAB HOLOGRAM are not issucd by our laboratery.

L. The results indicated only refer to the tested sumples and listed applicable paramete
3. Mo complaint will be entertained if received after 7 days of issue of test repart.

4. Our liability is limited to invoice value only,
5. The sample shall be destroyved after 15 days & Biological / P
6. This test repart

s,

erishable sample shall be destroyed immedintely after issue of test report
shall not be used in any advertising media or as evidence in the court of Law without prier written

permission of the laboratory,




ENVIRO-TELH SERVICES @ Gui¥

An Analytical Laloralory
e (A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
:r:x%‘; email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

SO 45001

TEST REPORT

TEST REFORT NO.: ETS/4012-7/06/2023 DATE OF REPORT: 26.06.2023
AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer M/S. SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER R/O MOH.592GHA/53C, RAJEEVA NAGAR, THANA- PGI

DISTRICT-LUCKNOW, UP

Date of Monitoring : 21.06.2023

Analysis Start Date : 23.06.2023

Analysis End Date : 26.06.2023

Duration Of Monitoring 1 21.06.2023 To 22.08.2023

Time Of Monitoring : 11.33AM To 11.33 AM  (CO for 1.0 Hrs.)

Sample ID No : 40127

Sampling Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETS/STRIAIR-01

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature; 380 “C

Wind Direction : E ToW

Equipment Used : Respirable Dust Sampler (PMyg) + Fine_PartiI:ulaIE: Sampler {F’I"n.!: 5)
[§.No. |  TestParameter Unit | Result | SpacificationfLimitTTest Method
i (As per CPCB) .
' 1 b Particulat; Matters, (PMg) ugfm 89.0 - Far 24 Hrs.:mD_ 15 5182_@r‘t 23]
2 | Particulate Matters, (PM, s) | pgfm 45.5 For 24 Hrs.=60 IS 5182 (Part-24)

3 | Sulphur Dioxide, (SO;) ] pgim’ _19._&__ For24 Hrs=60 | IS: 5182 (Part-2)
| 4 | Nitrogen Dioxide (NOz) | pgm® | 370 For 24 Hrs. =80 IS: 5182 (Part-6)
Page 1 of 2 For Envira-Tech Bervices

=

AUTHORIZ " Pﬁ‘f
: i Hile
Format No ETS/LABITR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.903f}y |1q_ \arae

Note:-
I. Test reports without ETS LAR HOLOGRAM are not issued Iy vur laboratory,

2. The results indicated unly refer to the tested samples and lsted applicabile parameters.
3. No complaint will be entertained if received after 7 days of issue of test report,
4. O liability is limited to invoice value only,

5. The sample shall be destroved afier 15 days & Biolog
gical / Perishable sample shall he destroved immediat
6. This test report shall not be used in any advertising media or i e i i

as evidence in the court of Law without prior written permission of the laboratory.
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An Analylical Labaralory
(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, $.5. of G.T. Road Industrial Area, Ghaziabad (U.P) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516078, 9811736063
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SR
TR TEST REPORT 2
| ; REPORT: 26.06.2023
TEST REPORT NO.:  ETSM012-7/06/2023 DATE OF ok
AMBIENT AIR MONITORING AND ANALYSIS REPO
ifi imif thod
Unit Result Specification/Limit | Test Me ‘
| s. | Test Parameter | £ | P
| N Carbon Monoxide,(CO) mgim® | 059 | For8Hrs=2/FortHs=4 |IS5182: Part10 _‘
5 arbon } 05 /IS
= IS: 5182 (Part-4
& Suspended Particulate Matters (SPM) ug/m’ 440.0 For 24 Hrs.=600 { }“.,;.,
|_ _6 = - B B **+*++End of Test Report
Page 2 of 2 For Enf/ifg,w* -
PTA AUTHORIZED T
Format No ETS/LABTR-01, Issue No. 05, Date 01.04 2019, Amd. No. 0« Date 01.04.2060 ['r-""':ha]';f](-
Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by nur laboratory,

L The results indicated only refer to the tested samples and listed applicable parameters.
3. No compluint will be entertained if received after 7 days ol issue of test report,

4. Owur liability is limited to invoice value only,

5, The sample shall be destroved after 15 days & Biological ¢ I*

erishable sample shall by destroyed immediately afier issue of test report.
6. This test report shall not be used in any advertising medis

voras evidence in the court of Law without prior written permission of the laboratory,
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An Analylical Laboralory SO 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com Website : www.etslab.in | Ph.: 9911516076, 9811736063 &
TEST REPORT
TEST REPORT NO.:  ETS/M4012-8/06/2023 DATE OF REPORT:  26.06.2023
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : M/S. SHRI SWATANTRA SINGH S/0 SHRI SIDHMAN SINGH

OWNER, R/IO MOH.592GHA/53C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.FP

Date of Monitoring ¢ 21.06.2023

Monitoring Start Date : 21.06.2023

Monitoring End Date 1 22.06.2023

Duration Of Monitoring : 24 HOURS

Sample ID No 40128

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method 1 ETS/STP/NOISE-01

Category Of Area : INDUSTRIAL AREA

S, | " Test Parameter Unit Result | Specification/Limit | Test Method
T DS PR | | e S
| 1 | Day Time Noise Level Leq dB (A) | 69.2 75 1S:9989
|2 [ Night Time Noise Level LeqdBA)| 565 | 70 | 1s: 9989

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A M.
*****End of Test Report*****

;’_h-f‘g; e Page 1 of 1

Nuote:-

L. Test reports without ETS LAB HOLOGRAM are not issued by sur laboratory.,
2. The results indicated only refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test report,
4. Orur liability is limited to invoice value only.

A :I'Ill.- sample shall be destroyed after 15 days & Biological / Perlshable sample shall be destroyed immediately after issue of test
t. This test report shall not be used in any advertising media or a5 evidence in the court of Law without \ B

repart.
prior written permission of the laboratory.
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Ground Water Department
(Namami Gange & Rural Water Supply Department)
Minlstry of Jal Shakti
Government of Uttar Pradesh

Form 3 (A)
(Commercial or Industrial or Infrastructural or bulk user)

[See Rule 8(1)]
Certificate Of Registration Of Existing/New Well
(U1S10{1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Reglstration No.: 202211000366

_ Name of the Owner SWATANTRA VIJAY SINGH
Add [ the VILLAGE - BHAGAUTIDEI, Application Form Serfal 9
. ress o Applicant CHUNAR, MIRZAPUR No. MRZP1122RINOOL
| Date of Submission 1211172022 Specimen Signature
VILLAGE - BHAGAUTIDEIL CHUNAR,

Company Name SWATANTRA VIJAY SINGH Company Address MIRZAPUR

Location Particulars

District Murzapur Rlack RAJGARH

Plot NoJ/Khasra No. ARAJINO - 18072

Municipality/Corporation No

Ward No/Holdiag No. NA

Particular of the Existing Well and Pumping Device

Date of Construction/Sinklag of the 50,1 215

Well
Type of Well Tube WellBoring Depth of the Well (In 11500
meter)
, Assembly Size(For Tube
Purpose of well Industrial Well) y Stze(F
Stralner Posltlon (For Tube Well)
Type of Pump Used Submersible H.P. of the Pump 1.50
) Rate of Withdrawal
Operational Device Electne Motor (m3/br.) 250
Date of Energization (In Case of Electric Pump) 28/11/2022

This certificate of registration is 1ssucd on the basis of the information furnished by the applicant subject to the conditions stated overleaf,

Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix water meters, which record rate and
quantum of extraction, af outlet of pumping devices and it shall be presumed that the quantity recorded by the meter bas been extracted by the said user,
until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters.

2. The District Ground Water Management Council reserves the right to stop extraction of ground water from the well due to quality hazards or any other
reasons, if the situation so demands

3. In case of any change of ownership of the existing well, fresh registration has to be obtained,

4. No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this cernficate
shall be :mdc without prior permission of the District Ground Water Management Council. Any deviation in this regard shall lead to cancellation of this
registration.

5. In case, any of the particulars Jinformation furnished by the applicant in his application lor issuance of this registration is found to be incorrect dunng
verification al any subsequent stage, this registration is liable for cancellation.

6. Construction of piczometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
pi;zomner w:l:.llwl':m“ with that of the pumping well. The data, obtained from digital water level recorders shall be made available to this
oflice on monthly i
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